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 ‘Gopal  Level  Crossing  के  Naini  Stn.  (Mom.)
 MR.  CHAIRMAN:  I  do  not  know

 what  will  bappen.  Anyway,  the  Min-
 ister  of  Parliamentary  Affairs  is  say-
 ing  something,  Please  hear  him.

 SHRI  RAVINDRA  VARMA:  At  the
 end  of  the  Half-an-Hour  Discussion,
 we  can  take  this  up  for  one  hour,  It  is
 my  motion.

 MR,  CHAIRMAN:  The  Minister  of
 Parliamentary  Affairs  says  that  after
 7  p.m.  te.  after  the  Half-an-Hour  Dis-
 cussion,  there  can  be  an  one-hour  dis-
 eussion  on  this,  Mr,  Unnikrishnan,
 there  should  be  some  via  media,  We
 can  now  take  up  Mrs.  Purvathi  Krish-
 nan’s  Motion.

 »  SHRI  SAUGATA  ROY:  Agreed.
 *  SHRI  RAVINDRA  VARMA:  Put  it
 to  vote  otherwise.

 MIR.  CHAIRMAN:  The  Minister  of
 Parliamentary  Affairs  has  now  moved
 that  this  Motion  should  be  taken  up
 again  at  7  o'clock  for  one  hour,  Ic  it
 the  pleasure  of  the  House  to  agree  to
 this,

 SEVERAL  HON,  MEMBERS:  Yes,
 MR.  CHAIRMAN:  Now  we  take  up

 Mrs.  Parvathi  Krishnan's  Motion.  Mr.
 Yuvraj,  He  is  not  here.  Mr,  Kanwar-
 La}  Gupta,

 a
 16.31  bre.

 MOTION  RE  SERIOUS  TRAIN  ACCI.
 DENTS  OF  SARAI  GOPAL  FLAG
 STATION  LEVEL  CROSSING  AND

 NANI  STATION—contd.
 MR.  CHAIRMAN:  We  will  now  take

 up  further  consideration  of  the  follow-
 Ing  motion  moved  by  Shrimati  Parva-
 tht  Krishnan  on  the  23rd  November,
 1977 ——

 “That  this  House  do  consider  the
 Statement  made  by  the  Minister  of
 Railways  in  the  House  on  the  14th
 November,  1977  regarding  two  seri-
 ous  train  aceident  on  the  Northern
 Railway  ie.,  level  crossing  accident
 at  Sarai  Gopal  Flag  station  on  the
 26th  August,  1977  and  collision  bet-
 ween  103  Up  Howrah-Amritsar  De-

 lux  Express  and  Up  CPC  Special
 Goods  train  at  Naini  station  on  the
 10th  October,  1977.”

 शनी  नंबर  ल्ालगुप्त: (दिल्ली  सदर)  :
 सभापति  महोदय,  रेलवे  ऑक्सीडेंट्स के  बारे

 में  मिसेज  पा वंती  कृष्णन  ने  जो  मोशन  रखा
 है  और  इस  सदन  का  ध्यान  एक  बड़ी  समस्या
 की  भोर  दिलाया  है.  मैं  समझता  हूं  कि  आज
 भी  माननीय  मंत्री  महोदय ने  जो  आंकडे
 सदन  के  सामने  रखे.  जिसमें  उन्होंने  बताया
 कि  थेफ्ट और  डक ोय टी  पिछले  साल  222

 ई  बीं  पौर  अभी  तक  डक ोय टी  228  हुई  कौर
 इसी  तरह  से  आंकड़े  बताये  कि  9.10  लाख
 रुपये  का  सामान  भी  चोरी  हो  गया  t  इसी  तरह
 से  ऑक्सीडेंट्स की  संख्या  भी  उन्होंने दी  है
 कि  1977-78  में  866  ऐक्सीडैट्स  हुए
 जिसमें  300  लोग मारे  गये और  744  लोग
 जखमी हो गये । हो  गये।

 1978-79  के  तीन  महीनों में  259
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 “In  order  to  reduce  dependence
 णा  human  elements  various  sophisti-
 cated  aids  like  ultra-sonic  detectors
 or  whee]  axles  and  rail  track  eir-
 cuiting  axles  and  automatic  warning
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 Ish  कबर  लाल  गुप्त]
 system  are  being  introduced  pro-
 gressively.  It  has  been  decided  to
 complete  track  circulting  on  run
 thrsugh  lines  on  all  the  stations  and
 trink  routes  by  1981.  In  addition.
 ten  circuiting  of  10  vulnerable
 stations  will  be  completed  by  130
 September.  1979.”

 उन्होंन  1979  तक  की  कहानी  बताई  और

 इसके  अतिरिक्त  उन्होंने यह  भी  कहा

 “The  number  of  accidents  a:  level
 crossing  has  marginally  increased  to
 1957  during  1976-77  and  1977-78."

 हमारे  देश  में  मैंड  लेबल  काबिज का
 नम्बर  14,060 81 है।  जहां पर  इलैक्ट्रीसिटी
 से  मैनिट  नहीं  होता  है,  जहां  पर  आदमी  मैन
 करते  हैं,  मैं  समझता  हं  कि  वहां  पर  एक्सिडेंट
 ज्यादा  होते  हैं।  सरकार को  एक  फे  ड

 तय  करनी  चाहिए  कि  आदमियों के  जरिये
 जितना  मैनिट  होता  है.  जिस की  बजट
 से  कभी  कोई  आदमी  सो  जाता  है  और

 वस,  तांगे  या  रेशे  केसाथ  टक्कर  हों  जाती
 है  बार  या  फब  साल  में  उसको  खत्म  कर  दिया
 जायेगा) मैं  समझता  ह  कि  इस  वारे  में
 सस्ती  से  कदम  उठाना  चाहिए?

 जब  किसी  एक्सिडेंट में  लोग  मरने  हैं.
 तो  मंत्री  महोदय  यह  धोषणा  करने  हैं  कि  जो
 लोग  मर  गये  हैं.  उनके  परिवारों को  ढो
 हजार  रुपये  दिये  जायेंग ेमैं  यह  जानना
 आहत  हें  कि  राज  कम्पलसरी  इन शो गेस  का
 जो  माउंट है.  वह  कितने  सानों  से  अला
 आ  रहा  है  और  क्या  सरकार  उस  एकाउंट
 को  बढ़ायंगी 1 यह ।  यह  एकाउंट  कई  साल

 पहले  तय  किया  गया  था  और  अब  उसको

 बढ़ाया  जाना  चाहिए  ।  जितनी  माजा  में  रुपये
 की  कीमत  कम  हुई  है.  उसी  मात्र  में  उम
 एमा ऊंट  को  अढाना  चाहिए,  ताकि  अगर
 किसी  आगमी  की  एक्सपर्ट  में  मृत्यू  हो  आती

 AUGUST  30,  1978

 हे.  तो
 उसके  परिवार  को  मुनासिब  कमांड

 मिल  सके!

 दूसरा  मेरा  मुआव  यह  है  कि  ये  जो

 अनमैन्ड  नेपाल  क्राइसिस हैं  इनकी  संख्या कम
 करनी  चाहिए  ।  हर  सान  के  लिए  भाप  एक
 फेड  प्रोग्राम  बनाइए  जिसमें  थ  अनमन्ड  बेमेल,
 क्रासिंग  रावण  मय  कोने  जायं  और  आखिर

 में  पांच  सास  में  एक  भी  अहमद  सेवेन  किसिंग
 नरहजाय।

 ऐसा  भी  देखने  में  आया  है  कि  जो  स्टाफ
 है,  डाइवर  हैं  या  दूसरे  स्टाफ  के  लोग  हैं  उनकी
 मुर विधाओं  आ  अभाव  होने  कें  कारण भी
 कई  बार  गक्सिेट हो  जाते  हैं।  यह  भी  कई

 वार  रहा  गया  है  कि  उससे  ज्यादा  समय
 तक  काम  लेने  से  और  ज्यादा  देर  काम  करवाने
 सेये थक  जाने  हैंगर  परिणाम  यह  होना  हैकि
 शिक्सिर्डे दो  राने  हैंतो  मैं  यह  चाहूंगा,  आप
 े  डेड  यूनियन  जी डर  रहे  हैं  आप को  इस
 औज  श्रे  यारे  में  ज्यादा  शान  है.  मुझे तो  ज्यादा
 इसका शान  नहीं  है.  लेकिन  जी  कानून  है  उस
 कानून  के  परे  किसी  भी  व्यक्ति  को  इसमें
 इस्तेमाल  नहीं  किया  जाना  चाहिए  और

 ओवर  टाइम  के  निए  भी  नहीं  कहना  चाहिए।
 करई  बार  पैसे  के  लालच  में  वे  ओवर  टाइम
 करने  नग  जाते  हैं  कौर  ऐक्सेस  हो  जाने  हैं
 जिसके  परिणामस्वरूप  उसको  भी  नुकसान
 होता  है,  रेलवे  को  भी  नुक्सान होता  हैऔर
 जो  व्यक्ति  उसमें  93  होते  हैं  उनको  भी
 नुकसान  होता  है  :  आप  को  याद  होगा  कि

 रेलवे  के  ऐनिसढेंट  के  अन्दर  हमारे  देश  के  अहुत
 बड़े  बडे  लोगों  की  मृत्यु  हुई  है  1  दीन  दयाल
 उपाध्याय  उन  में  से  एक  हैं  और  राज्य  सभा  के
 सदस्य  तथा  जो  पहने  इसी  लोकसभा  के  सदस्य
 थे,  श्री  काशी!  शास् खरी,  उनका  भी  निधन
 इसी  तरह  मे  रेलवे  एक्सीडेंट  से  हुआ  है।

 यह  मुन्ने  खुभी  है  कि  इस  सास  भभी  कुछ
 महीने  से  आहिस्ता  आहिस्ता  वह  ऐवि्सिडें

 कुछ  कम  होने  जाते  हैं।  पहले  अहुत  तेजी  के  साथ
 पिछले  माल  ऐविसकेंट  हो  रहे  बे

 कौर  मैं

 ४
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 समझता  हं  कि  उन  ऐनिसडेंट्स के  अन्यर  कुछ
 पोलिटिकल मोटिवेशन  भी  था,  एक  एलीमेंट
 आइस  देश  में  जो  सेबोटेज  कर  रहा  था  |  वह
 आहत था  किस  तरह  से  सैबोजेंट  करके

 जनता  पार्टी  और  जनता  सरकार  को  बदनाम
 किया  जाय  t  लेकिन  जब  मे  आप  ने  मज बनी
 मे  कदम  उठाया  हैऔर  काफी  लोगों  को

 ट्रैक  परवाल  करने  के  लिए  रखा  है.  मेरे
 ख्याल में  कोई  25  हजार  लोग  लगाए हैं,
 उस  के  बाद  से  यह  चीज  आहिस्ताआहिस्ता
 हक  गई  है  और  वह  सोग  जो  सेबोटेज  कर  रहे
 थे  अब  उस  में  सफल  नहीं  ही  रहे  हैं  -  भाप
 ने  देखा  कि  कई  बार  फिश  प्लेट  पडी  हुई  हैं

 “कई  बार  पत्थर  रखे  हुए  हैं।  तो  बह  जानवर
 कर  के  प्लाट  कांस्पिरेसी  यी  जस्ट  टु  मै लाइन
 दि  जनता  पार्टी  गवर्नमेंट  और  जब  सकती  से
 आय  ने  कार्यवाही की  नय  से  रेलवे  ऐेक्सिेंट
 काफी  कम  हो  गए  y  मैं  आप  को  इस  लिए
 बधाई  देना  चाहना  ह  ।  लेकिन  अर्भ  भी

 म्प्ूवमेंट  की  गुजारा  है  t  मैं  मंत्री  महोदय

 से  कहूंगा  कि  जितना  रेलवे  स्टाफ  है  उस  में
 अभी  भी  एक  सेक्शन  है  जो  डिस्सेटिस्फाइड
 श  और  उन  की  प्राबलम्म  है  n  आप  जमे
 यक्ति जब  गलबे  मंत्री  है  तो  स्टाफ  लगों

 में  डिस्सेटिरफैक्शन  नहीं  होना  कहिए।  मूल
 कसी  एक  व्यक्ति  ने  बताया  कि  ये  जो  सेबोटेज
 होते थे  या  ऐनिसडेंट होत  हैं  इस  मे  कुछ
 नेगलिजेंट लबे  स्टाफ  की  भी  होती है  '  तो
 अमर सनम  के  मन  में  हिस्सेटिस्फंकशन  होगा

 सो  वह  काम  ठीक  प्रकार  मे  नहीं  कर  सकते  |

 इसलिए उस  को  भी  द्र  करने  का  आप
 अब्  कीजिए  |

 ओ  दोनेन  अददाचामे.  (सीर मयुर)  ।

 उन को  बोनस  कीजिए।
 आओ  नंबर  खाल  गुप्त  :  बोनस का  तो

 मामला  बडा  है।  मैं  नहीं  जानता  कि  उस  में
 क्या  करना  है  क्या  नहीं  करना  है  ।  किन

 यह  मैं  रू  जानता  हूं  कि  जो  स्टाफ  है  उन
 को

 सुविधाएं  द्  तरह  भाप  को
 देनी  आाहिएं

 और  उस  को  देखना  चाहिए  1
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 एक  चीज  मैं  यह  कहूंगा  कि  कई  जगह  पर
 अहुत  ट्रैफिक  है  सेलेस  क्रासिंग  के  ऊपर  और
 कई  जगह  इतना  ट्रैफिक  वहां  जैम  हो  जाता
 है  कि  कछ  कहा  नहीं  जा  सकता  ।  उस  संबंध
 मे  आप  कहां  पर  भवर  बिज  बनाते  हैं,
 इस  का  कोई  या डेस् टिक  है  या  नहीं  यह  मुझे
 मालू मान हीं  -

 ऐसा  तो  है  कि  50  परसेंट  आप  देते  हैं
 और  50  उनसे  स्टेट  गवर्नमेंट  देती  है  लेकिन
 मान  लीजिए  कहीं  पर  स्टेट  अवर्भभेंट  नहीं
 देती  है  और  आप  समझते  हैं  कि  यहां  पर  ज्यादा
 एक्सीडटेंस  हो  सकते  हैं  तो  मै  ज्ट्रंगा  या  तो
 आप  स्टेट  गवर्नमेंट  को  एग्री  करवायें  या  अगर
 आप  एग्री  नहीं  करवा  सकते  तो  आप  को

 स्वयं  बहा  पर  ओवर  ब्रिज  बनाना  चाहिए।

 शव  चीज़ और  कह  कर  मैं  समाप्त

 दिल्ली  भें  भी  बहुत  सारी  अुस्गियां  हैं  ।  मैं
 15  महीने  से  लिख  रहा  हूं.  इधर  रेस  मंत्री

 को  लिखता  हूं  और  उधर  आवास  मंत्री  को
 लिखता  है  1  यहां  पर  दोनों  मंत्री  अठे  La  उन  के
 बीच  में  केवल  दो  मीटर  का  फासला  है,  लेकिन
 यह  दो  मीटर  का  फासला  मैं  15  महीने में
 भी  तम  नहीं  कर  पाया  ।

 रेल  मंत्री  प्रो० सु बच्चवते) : मधु  ब्डबते)  :  अहुत
 से  एम०  पीज़  यह  भी  लिखते  हैं  कि  इन  को
 मत  हटाइय े।

 ओ  नंबर लाल  गुप्त  :  उन  को  हटाने
 का  सवाल  नहीं  है,  बल्कि  उन  को  बसाने  का
 सवाल  है  in  मैंने  तो  बसाने  की  बात  कही
 है।  मेरी  कॉस्टींचएन्सी में  करीब  5-6  सौ
 झुग्गियां  हैं,  ज  लाइन  के  बराबर  हैं।  हरदो
 महीने  में  एक-भाषा  अच्चा  वहां  पर  एक्सीडेंट
 में  मर  जासा है।  अगर  आप  को  लिखता

 ia  तो  भाप  कहते  हैं  कि  आवास  मंत्री  देखेंगे
 ओर  भावास  मंत्री  का  लिखता  ्  तो  वे  कहते

 है  कि  रेलवे  की  जमीन  है,  बे  हम  से  बात
 करेंगे,  तभी  कुछ  होगा  ।  भगवान  की  दया
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 ले  यहां  इस  समय:  दोनों  बैंठे  हैं-क्या  यद  दो
 गफ  का  फासला  दूर  नहीं  हो  सकता  है।  इस
 तरह  की  जो  चीज़ें  ea  समझता  ह  कोनों
 मंत्रियों को  मिनिस्टीरियल  लेबल पर  तय

 इन  शब्दों  के  साथ  मैं  मंत्री  जी  को  फिर
 बधाई  देता  हूं  कि  वे  इस  बात  का  अयास कर कर
 रहे  हैं  कि  हमारे  देश  में  कम  से  कम  एक्सीडेन्ट्स
 हों।

 PROF.  P.  ५  MAVALANKAR
 (Gandhinagar):  Sir,  I  feel,  happy  in

 One  sense  that  thig  motion  for  further
 consideration  has  at  long  last  come
 before  tnly  House.  Like  the  railway
 dislocatiun,  unfortunately  this  parti-
 cular  diseussion  also  has  been  dis-
 located  aud  derailed.  But  none  the-
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 Tess,  it  has  come  today  and  we  are
 gratefu;  for  it.  I  am  very  happy:  that
 my  esteemed  colleague,  Shrimati
 Parvati  Krishnan,  not  only  brought
 this  motion  but  pursued  ‘this  mafter
 again  and  again  and  impressed  .upon
 th.  Business  Advisory  Committee  to
 fing  time  for  it.  I  congratulate  the
 Government,  the  Minister  of  Railways
 and  the  Minister  of  Parliamentary
 Affairs  for  finding  time  to  go  into  this
 matter.  I  say  this  because  I  do  गए
 want  the  country  to  get  an  impres-
 sion  from  the  proceedings  of  Parlia-
 ment  that  Parliament  is  interested
 only  in  mud-slinging  and  washing
 dirty  linen  in  public.  We  want  the
 country  to  know  that  Parliament  is
 interested  in  the  safety,  comfort  ai
 security  of  the  passengers  and  in  t!
 overail  improvement  of  railway  ad-
 ministration.  Therefore,  I  am  very
 glad  that  we  have  got  some  time  to
 discuss  this  matter  today.  Unfortu-
 nately,  it  is  difficult  for  most  of  us  to
 divert  our  attention  from  corruption
 to  accidents.

 But  it  13  more  unfortunate  that  not
 many  of  us  are  in’

 PROF.  MADHU  DANDAVATE:
 From  corruption  to  eruption.

 PROF.  P.  G.  MAVALANKAR:
 | the  very  fact  that  many  of  us  are.

 interested  in  this  debate  is  also  evi-
 dent  by  the  interest  shown  by  my
 hon.  friends  in  this  debate.  But  the
 fact  remains  that  we  must  take  some  '
 of  the  limited  time  of  this  Parliament
 after  alf—maximum  possible  resources
 are  spent  on  it—to  discuss  these  basic
 problems.

 .  Mr.  Chairman,  let  me.  firet  start  |
 with  a  word  or  two  by  way  of  plea-
 santaries,  which  I  mean  seriously  and
 sincerely.  I  do  not  think  we  could
 have  expected  a  more  efficient  end  a
 more  Conscientious  Minister  than  my,
 dear  friend,  Prof.  Madhu  Dandavale
 who  has  been  doing  an  excellent  job
 in  managing  the  railways.  Sir,  he  fs
 energetic,  he  is  intelligent, is  imagi-
 native  and  I  would  like  to  say  that
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 the  railway  administration.  It  is  a
 very tall  order,  na  one  of  ys,  let  me
 say,  can  do  it  overnight.  It  is  a  tall
 order  to  improve  upon  it,  but  at  least
 he  is  sincerely  at  it.  And,  secondly, what  ig  more  important  from  my  point
 of  view is  that  he  is  also  sincerely
 trying  to  releese  the  administration
 of  the  Indian  railways  from  the
 bureaucratic.  bondage  of  the  Railway
 Board  and  many  other  seasoned  offi-
 cials.  It  is  a  greet  thing and  there-
 fore,  it  is  good.  One  more  reason  why

 I  want  to  congratulate  him  is  that  no
 Minister  of  the  Railway,  until  this
 Government  came  and  my  friend  be-
 came  the  Minister,  has  taken  into
 account  the  comforts  and  security  and
 conveniences  of  Second  class  passen-
 gers,  millions  of  them  who  travel
 every  day  and  give  such  large  ever
 revenues  to  the  government.  Unfor-
 tunately  so  far  the  experience  has
 been  that  those  who  give  large  re-
 venues  to  the  government  are  given
 minimum  comforts  and  those  who  give
 limited  revenue  get  more  facilities.  1
 am  glad,  hig  socialist  leanings  have
 at  least  helped  them  to  create,  if  not
 a  classless  society.  at  least  classless
 trains,  which  is  good.

 Mr.  Chairman,  heving  said  that,
 may  I  say  that  I  am  of  course  sympa-
 thetic  to  him,  but  somewhat  grieved
 at  the  fact  that  during  his  minister-
 ship  this  country  of  ours  should  have
 witnessed  and  experienced  so  many
 railway  accidents,  major  and  minor?
 They  are  of  serious  nature.  I  do  not
 blame  him  directly  for  anything  that
 has

 mopess*
 No  Minister,  particu-

 pis
 Railway  Minister,  can  ve

 considered  as  responsible  for
 what rang  Resi  Of  course,  Ministers
 are  technically  résponsibié  for  every-
 thing  thet  happens.  That  respons!-
 billty,  fam  sute,  the  Minister  shares
 and  holds,  but  the  point  is  that  it  15
 a  fet

 thet  during
 the  last  16  months

 or  more  of  the  Janata  Government's
 into  power,  I  find  that  thé

 railway  accidents  of  major  or  minor
 nature  have  peen.  occurring  in  some
 बेड  or  the  other  although,  thank  God,

 2 Ane retort

 for  the  last  fowy  srpeks.e.aze:  yet  hav- img  anything by  way  of  railway
 accidents,

 ‘AN  HON.  MEMBER:  We  must.
 keep  the  ‘Bngets  crossed.  a

 PROF,  शफ  MAVALANKAR;  or:
 course,  I  keep  my  fingers  crossed.  mu,
 I  hope  and  pray  that  this  good.  state of  affairs  will  continue.  But  the  nan...
 Members  of  Parliament  inclyding
 myself  cannot  do  much  by  merely:
 expressing  hopes  and  making  prayers
 and  keeping  our  fingers  eroseeds
 however  sacred  and  good  our  fingers
 may  be.  We  have  to  take  concrete
 steps  in  thi:  direction.

 Mr.  Chiitmah,  et  me  tell  you what  the  0०5५०  is.  The Ne  Minister  of
 Railways,  my  friend  Prof.  Dandavate
 in  hig  statement  of  November  id,  ‘1977,
 has  given  some  figures  pertaining  ta
 the  accidents.  The  House  may  per-
 haps,  try  to  recollect  this  becduse  it
 is  a  long  time  and  the  House  may
 have  forgotten  some  of  the  major
 facts,  In  thpse  two  serious  acridents,. according  to  him,  as  many  as  18  plus
 57  people  were  killed  on  the

 nose Railway  section.  T  hope  I  am  ‘right in
 quoting  these  figures.  He  gave  iene
 figures  in  his  stdtement  of  14th
 November  1977.  Both  the  aecHents
 occurred  on  the  Northérn  Railways.
 In  the  accident  that  took  piticé  at
 Sarai  Gopal  Flag  station,  18  people
 were  killed  and  $  were  grievously
 injured.  In  the  accident  at  Nafrii,  57
 were  killed  and”  95  many  as  की  wete
 grievously  injured.  I  do  ‘thow
 since  then  how  matiy  ‘the
 grievously  injured  have  been  dead.
 I  am  glad  to  see  from  the  Ministét’s
 face  and  ‘hodding  that  no  oné  of  the
 grievously  injured  aré  dead.  Lét  ut
 be  thankful  to  the  Almighty  for  that..
 But,  suppose,  any  one  of  thetn  is  pes
 matiently  incapacitated  fot  “any.
 reason?  What  about  him?  1  would
 like  the  Railway  Minister  to  ०  thto-
 this  problem.  It  is  no  use  saying:  that
 you  are  giving  ex  fratia  fayment to
 the  families  of  the  deceased.  You,
 should  also  look  into  the’  question  ‘of
 the  injured  pastengers  who,  for’  some:

 reason,  may  ‘have  been  incapacitated  :
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 for  life  and  are  unable  to  get  ‘any
 employment.  1  thihk  some  kind  of
 compensation  must’  be  given  to  them
 as  well.  Just  as  in  the  case  of  factory
 workers:  and  other  workers  you  have
 this  provision  that  if  they  are  per-
 manently  incapacitated  by  their  losing
 a  limb  or  hand  or  some  other  part  of
 the  body  and  they  cannot  work  [or
 the  rest  of  their  lives  they  are  given
 some  compensation,  similarly,  the
 Railway  Ministry  must  also  provide
 for  ‘that  kind  of  situation.

 If  you  see  these  two  railway  acci-
 dents,  of  which  he  has  mentioned  ‘n
 his  statement—many  other  accidents
 alzo  have  taken  place  later—I  say

 this  with  a  heavy  heart  and  with  a
 deep  sense  of  sorrow,  and  in  fact  I
 share  his  heavy  sense  of  sorrow  and
 I  know  he  is  sincere  about  it,  but  he
 should  not  merely  stop  by  being
 regretful  and  sorrowful;  he  has  to
 translate  his  sorrow  into  concrete
 action  so  that  he  need  not  have  any
 further  sorrow  in  this  regard.

 The  Minister  has  himself  stated  in
 his  14th  November  statement  on  the
 causes  of  the  accident  that  there  has
 been  some  kind  of  failure  on  the  part
 of  the  railway  staff.  That  was  the
 finding  of  the  Inspector  of  Lucknow,
 I.  believe.  That  means  that  not  all
 accidents  are  unavoidable  and  some
 are  due  to  human  failure,  apart  from
 error  of  judgment  also.

 There  are  accidents  and  some  are
 described  as  major  and  some  25
 tainor.  Here,  iet  me  make  this  point
 alg  clear.  Although  I  use  these
 ‘terms  in.  g  comparative  sense,  let  me
 make  this  point  very  clear.  Though
 these  accidents  are  described  as
 major  or  minor,  suppose  my  own
 kith  and  kin  are  involved  in  one  ०१: the  eccidents  where  only,  say,  two
 persons  have  died.  You  may  say  that
 it  is  a  minor  accident,  but  to  me  it
 ig  a.  major  accident  even  though  only
 two  persons  hava  died.  So,  it  is  not
 @  question  of  major  or  minor  when

 ४  MUGUBT  38,  108  स्तवन  हम  Senet” +  ह'.......&  हम  Crossing  &  Naini  Str,  (Motn.)
 loss  of  human  ‘life  is  there.  There--
 fore,  let us  not  minimise  the  accidents’
 from  thet  point  of  view  and  say  that’
 a  particular  accident  ig  less  serious
 because  a  lesser  number  of  people :
 have  died.  Are  we  to  say  that  be-
 cause  More  people  died,  go  it  is  a
 major  accident  ang  if  less  people
 died,  it  is  a  minor  accident?  te  our
 own  kith  and  kin  are  involved,  even
 if  it  is  described  by  others  as  a
 minor  accident,  it  becomes  a  major
 accident  for  us,  because  our  own  peo-
 ple  are  involved.  Therefore.  1  hope
 he  wil]  not  take  that  position.  I  know
 he  wii]  not,  but  still  1  want  to  remind
 him  not  to  take  thet  position.

 Now  what  is  to  be  done?  He  says
 he  has  tightened  up  the  machinery  to
 find  out  whether  human  failure  also
 takes  place.  When  it  is  established
 beyond  doubt  that  it  is  human  failure,
 not  mere  error  of  judgment—one  can
 condone  error  of  judgment—that  it
 is  because  of  some  kind  of  reckless-
 ness,  negligence  or  carelessness,  than

 I  think  the  Minister  must  fall  heavily
 on  such  individuals  and  punish  them
 So  that  they  will  be  more  cureful  in
 future.

 I  would  also  like  him  to  say  seme-
 thing  about  automatic  devices,  whether
 he  will  be  introducing  them  in  an  in-
 creasing  measure  so  that  before  any-
 thing  happens  it  is  avoided.  I  am
 saying  this  more  particularly  for  the
 engine  drivers.

 17.61  bers,

 {[Surr  Ram  Morir  in  the  Chair)
 Two  more.  points  and  I  heave  donc.

 It  has  also  to  be  mentioned  and  one
 should  remember,  that  a  good  many
 difficulties  ang  accidents  take  place
 because  of  the  fact.  that  in  one  vast
 country  there  are  limiteg  resources.
 I  agree  that  we  have  got  our  priori-
 ties.  Now,  Sir,  because  .of  the  vast-
 ness  of  our  country  and  the  railway
 track  being  so  long,  miles  together,
 and  8०  there  are  hundredg  and  hun-
 dreds  of  unmanned  gates.  It  will
 take  time  to  convert  all  4he  unmanned
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 gates  into  manneq  gates:  !  do  not.
 want  to  be  mefély  romantic,  because
 1  know.  ‘thet:  it  could  not  be  done
 overnight..  But-at  least  let  them  make
 an  urgent  atalysis  and  a  proper  sur-
 vey  of  those  unmanned  gates  where
 accidents  have  taken  place,  where
 accidents  are  likey  to  take  place  but
 have  not  taken  place,  and  unmanned
 gates  where  accidents  are  the  least
 likely  to  take  place.

 Thase  unmanned  gate;  where  acci-
 dents  are  nkely  to  take  prace,  especi-
 ally  in  cities  and  surrounding  agglo-
 merations,  they  should  be  given
 priority.  1  come  from  Ahmedabad
 and  I  know  that  in  my  own  city  of

 wAhmedabad,  because  of  some  unfor-
 tunate  constitutional  and  legal  diffi-
 culties  and  disputes  between  the
 railways  and  the  Corporation  or  the
 local  or  state  authorities,  a  large
 number  of  gates  and  crossings  are
 not  manned,  because  the  railways  say
 the  local  or  state  authorities  should
 do  it,  ang  the  local  or  state  authori-
 ties  say  that  the  railways  should  do
 it.  In  the  mean  time,  azcidents  take
 place.  Why  should  they  allow  such
 accidents  to  take  place?  In  the  urban
 agglomerations,  in  areas  near  the
 cities  and  towns,  where  acuidents  are

 likely  to  take  place.  the  railways
 “should,  acting  unilaterally,  convert

 them  into  manneq  gates  at  their  own
 expense.  If  the  local  authorities  or
 the  State  Governments  do  not  do  it.
 you  should  do  it  from  the  funds  of
 the  railways  so  that  accidents  do  not

 ‘take  place.  Because,  in  many  cases,
 if  an  accident  takes  place  you  will  be
 paying  more  in  terms  of  compensa-
 tion.  Then  why  not  pay  it  in  ad-
 vanee  by  doing  this  kind  of  thing  and
 saving  people's  lives?  7  should  also,
 moreover,  say  that  if  he  wants  the
 cooperation  of  the  Railway  emplo-
 yees—I_am  quite  sure  that  he  is  for
 it  and  He  34  at  it  also—then  let  him
 ste  to  it  that  accidents  do  not  take
 place  because  of  the  over-burdened
 and  over-worked  staff  and  under-
 privileged  staff  in  terms  of  benefits
 and  amenities.  I  am  not  tuking  up
 the  question  of  bonus,  ह  am  not  mix-
 ing  up  that  issue  here.  But  I  do  not

 want  to  suggest  that  it  the  Railway
 employees  are  coutended  and  are
 satisficd  and  if  they  ere  not  forced  to
 do  over  work,  then  perhaps,  they  will
 be  able  to  deliver  the  goods  better.
 Thercfo.e,  i  want  to  say  this.  One
 more  point,  and  it  is  that  Government
 must  8150  take  the  help  and  coopera-
 tion  of  Railway  passengers  and  com-
 muiers  and  the  genera]  public  in
 some  ways  where  their  cooperation
 may  help  in  reducing  the  accidents
 involved.

 Now,  two  more  points  and  1  have
 done.  One  point  is,  about  the  pay-
 ment  to  be  made.  I  have  never
 understuod  why  the  payment  to  be
 made  to  the  families  of  the  deceased
 and  victims  in  aircrash  should  be  so
 high—I  do  not  want  that  it  should
 be  reduced—and  for  the  families  of
 those  who  die  in  railway  accident
 shuuid  be  so  low.  Of  course,  an  argue
 ment  may  be  that  more  people  per-
 haps  die  in  railway  accidents  than  in
 altcrash  That  may  be  an  argument,
 But  when  it  comes  to  our  fellow
 countrymen,  to  our  brothers  and
 sisters  who  die,  naturally  nobody
 should  he  forced  to  say  ‘I  wish  my
 kith  apd  kin  had  died  in  an  aircrash
 rather  than  in  a  railway  accident  so
 that  I  get  more  money’.  That  should
 not  be  the  fezling.  Therefore,  if  he
 cannct  do  it  quickly,  at  least  let  him
 give  us  an  assurance  that  progressive.
 ly  he  will  go  towards  the  ideal  of
 having  the  uniform  rate  of  compensa-
 tion  to  ४!  such  individuals,  no  matter
 whether  they  die  because  of  railway
 accident  or  aircrash.  After  all  death
 ig  universally  the  same,  the  injury
 is  the  same,  the  loss  is  the  same  and
 the  difficulties  and  the  distress  are
 the  same.

 Lastly,  1  want  to  say  in  all  serious-
 ness,  because  Of  railway  accidents,
 there  have  been  repeated  demands
 that  so  and  so,  the  Railway  Minister,
 whoever  he  may  be.  should  resign
 and  this  happens  becauSp  of  two
 things,  mainly  because  of  the  natural
 desire  of  the  people  to  pin  down  the
 responsibility  to  a  particular  Minister
 concerned,  in  this  case,  the  Railway
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 Minister  and  secondly  because  this  is
 a  highly  moral  issue  which  was  made
 a  very  establisheg  good  precedent  by
 No  less  a  person  than  that  great  man,
 our  former  Prime  Minister,  Shri  Lal
 Bahadur  Shastri,  who,  as  you  know,
 as  the  Railway  Minister  had  the  capa-
 city  and  the  sincerity  to  resign  and
 therefore  he  resigned  and  set  an
 example  saying  ‘even  if  I  am  not
 responsible  directly,  I  take  the  res-
 ponsibility  for  the  accident  and  1  go
 out  of  the  Ministry’.  I  want  to  say,
 that  although  Mr.  Dandavate  was
 charged  that  he  has  not  resigned,  I
 can  say  that,  sensitive  as  he  is  and
 responsible  as  he  is.  I  am  quite  sure
 that  he  must  have  not  only  felt  com-
 pelled  to  resign,  but  probably  he
 might  also  have  resigned.  I  do  not
 know.  It  is  for  him  to  tell  us.

 SHRIMATI  PARVATHI  KRISH-
 NAN  (Coimbatore):  That  will  not  be
 a  cure.

 PROF.  P.  G.  MAVALANKAR:  I
 know  it  is  not  a  cure.  But  at  least
 it  will  be  some  kind  of  a  responsi-
 bility  in  concrete  terms.  1  do  not
 want  him  to  resign  because  after  all
 he  is  not  directly  responsible.  But  I
 only  want  to  mention  this  point,  be-
 cause  the  charges  were  made,  |  am
 sorry  to  say,  that,  by  some  of  his
 own  party  men,  of  Janata  Party,  pub-
 licly  and  in  the  press  that  Mr.  Danda-
 vate  should  resign  and  I  asked  those
 friends  as  to  why  they  expect  this.
 But  that  only  shows  that  their  party
 ig  not  as  united  as  it  should  be.  But
 apert  from  that,  1  know  that  Mr.
 Dandavate  is  the  last  man  who  will
 seek  to  a  job  merely  because  it  is
 giving  him  powers  and  privileges,  for
 he  is  a  man  who  will  look  at  it  from
 the  point  of  view  of  service  and  wel-
 fare  and  I  hope  that  because  of  his
 sensitvity  and  seriousness,  he  will
 make  it  clea”  that—God  forbid—but
 should  any  such  thing  of  serious
 nature  happen,  hs  will  not  be  there
 even  for  a  second.  I  do  not  want  him
 to  have  that  situation  because  I  want
 him  to  continue  with  the  good  work

 auGusr.  a  we,  -  Ancidents  at Gopal  Level  Crossing  &  Naini  cn  “Womn.)
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 that  he  is  doing  and. L  hope  he  with
 make  the  Railway  Ministry  much.
 more  efficient,  much  more  honoura-.
 ble;  after  all,  let  us  not  forget  that
 in  our  country,  the  Railweysz  are  a
 national  organigation,  it  is  not  a  ques- tion  of  party  matters,  it  is  a  national
 organisation,  we  must  look  at  it  as
 our  own  Railways,  it  ig  the  Indian
 People's  Railways,  we  own  it  and  we.
 also  have  a  responsibility  and  stake
 in  it.  Ig  we  look  et  it  from  that
 angle,  then  I  am  quite  sure  that  we
 will  be  able  to  contribute  our  own
 little  mite  to  hig  efforts  and  jointiy
 we  can  make  the  Railways  not  only
 good,  fast,  comfdrtable  and  conveni-
 ent,  but  also  one  which  is  a  matter
 of  national  pride  and  a  matter  of.
 intzrnational  reputation  in  the  comity;
 of  nations.  ः

 SHRI  DHIRENDRANATH  BASU
 (Katwa):  Mr.  Chairmen,  Sir,  at  the
 outset  1  want  to  say  that  we  have
 got  full  confidence  in  our  Railway
 Minister.  He  has  got  all  the  capubi-
 lity  and  efficiency  necessary  to  do  the
 job.  But  I  have  to  make  some  com-
 ments  and  observations  on  the  per-
 formance  of  the  Railways.

 The  railway  accidents  and  disloca-
 tions  are  happening  very  often,  2
 least  twice  a  month.  As  you.  know
 about  a  fortnight  beck,  about  56
 sengerg  of  a  compartment  were
 of  their  belongings  by  robbers  and
 dacoits;  the  railway  chaing  were
 pulled  up  and  some  incidents  took
 place.  There  have  been  a  series  of
 railway  accidents,  I  can

 —
 one

 by  one.  It  is  all  pecause of  the
 tact that  as  many  ag  32,000  railway

 ings  are  not  manned  at  al  til]
 The  Reilwey  Minister  wil]  agree
 me.  In  his  budget

 mr
 he ! said  that  til]  today

 crossings  are  not  manned,

 are  lines  men,
 poor  salary;  they  are
 to.  20  hours  a  day;  they  he
 quartevs  to  live  in;  they
 from  long  distances  they
 worked.  They  cannot  do  so  much  Wi
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 That  way,  the  ‘railways  are  aden.
 Matted...  This  should  be  taken  into
 consideration  by  the  Railway  Minister
 ag  already  explained  by  severa}  hon.
 members.

 T  have  seen  in  West  Bengal  and
 in  varicus  other  parts  of  the  country—
 I  have  travelled  extensively—that
 there  are  so  many  railway  crossings
 which  are  not  manned.  I  would  ap-
 peal  to  the  hon.  Railway  Minister  to
 see  that  all  the  railway  crossings  are
 manned  up  so  that  the  lives  of  the
 people,  the  lives  of  the  passengers,
 are  protected  and  the  train  accidents
 do  not  recur  so  often.

 There  are  certain  safety  measures
 which  are  to  be  taken  by  the  railways.
 When  there  are  accidents,  the  passen-
 gers  involved  in  the  accidents  look
 forward  to  railway  authorities  for
 compensation.  In  Britain  and  in
 USA,  the  ratlway  journeys  are  cover-
 ed  by  insurance  schemes  at  Govern-
 ment  cost.  In  Russia  also,  1  have
 seen  that  the  journeys  are  covered  by
 insurance  schemes  at  Government
 cost.  Our  Government  should  also
 do  that.  We.  should  also  have  that
 scheme  here.

 The  remedie;  and  safety  measures
 to  prevent  accidents  must  be  chalked
 out  by  the  Railway  Ministry.  The
 Railway  Minister  has  been  working
 very  hard,  no  doubt.  As  to  what  are
 the  defects.  what  are  the  loopholes,
 why  the  accidents  are  so  often  hap-
 pening.  all  these  causes  have  to  be
 fowmd  out.  Now,  the  causts  are  that
 the  raitwaymen  are  under-staffed,
 they  are  not  properly  paid  and  they
 are  not  satisfied.  We  have  got  to  give
 them  proper  remuneration,  proper
 emoluments,  proper  housing  or  quar-
 ters,  so  that  they  can  work  satisfac-
 tority.

 Now,  the  people  of  the  country  are
 certainly  looking  forward  to  Mem-
 bers  of  Parliament  of  this  House--
 bud  not  in  regard  to  what  they  find
 ह  day  in  the  papers  about  some
 allegationg  of  corruption,  about  En-
 quiry  Commissions  etc:  they  .  ere

 ee
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 &  Naini’  कि  एना.)
 * jooking  forward  to  us  for  their  safety,

 for  their  security  atid  ‘for  their ३
 ‘being.  We  are  here  to  fulfil  the  अन
 -pations  of  the  people

 So,  Mr.  Chairman,  Sir,  I.  would
 suggest  that  the  Railway  Minister
 should  make  adequate

 bien  ma] fo:  manning  up  all  crossings
 should  engage  more  afmed  a in.
 ali  passenger  trains  so  that  robberies
 are  prevented  and  so  that  accidents
 do  not  happen  so  often.  If  these
 measures  are  not  taken  by  the  Gov-
 ernment,  any  nice  speech  in  this
 House  wif]  not  serve  any  useful  pur-
 pose  for  the  people.

 Then,  there  is  one  point  about
 Katwa-Bande]  railway  line.  There  is
 only  one  single  line  and  we  requested
 the  Minister  for  doubling  of  the  line,
 We  requested  him  also  far  electrifica-
 tion  of  the  line.  The  doubling  of  the-
 line  has  to  be  given  efféct  to  because.
 there  are  some  instarites  of  passengers.
 falling  down  on  the  track  and  losing their  lives.  So,  I  woulg  appeal, in this  connection,  to  Prof.  Dandavate
 the  Railway  Minister  to  see  .  that
 electrification  of  the  line  ang  doubl-
 ing  of  the  line  from  Katwa  to  Bandel
 is  given  effect  to.  rz

 1  am  glad  that  Smt.  Parvathi  Krish-
 who  tabled  the  motion,  had,  al-

 though  it  was  almost  thrown  into.
 old.  storage,  the  patience  to  pursue-
 it  and  put  it  again  before  the  House.

 कि  रेलें  लूटने  से  और  बेगुनाह  लोगों  को  मारने
 सै  इन्कलाब  नहीं  आ  सकता,

 सो
 बह  बात

 खत्म होगई। हो  गई।

 अब  जमता  पार्टी  की  सरकार  बन  गई
 और  इन्दिरा  जी  अ  उसके  बेटे  के  खिलाफ-
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 त  सी  बातें  qe  हो  गईं  और  कमी जन
 , जारी  ही गये  |  जब  सारी  दुनियां में  उनका

 नाम  मगहर  होना  शरू  दो  गया  तो  उन  लोगों
 े  कोशिश  की  कि  जनता  पार्टी  को  बदनाम

 .  करने  कालिया  कोई  काम  शुरू  किया  जाय  तो
 कुछ  जातें  उन्होंने शल  कों।  उन्होंने  देखा  कि
 सरकार  का  खर्ची  तो  अड़  गया  है,  लेकिन

 उन्हें  वह  कामयाबी  नहीं  हो  सकेगी

 आज  जो  हमारे  रेस  मंत्री  हैं,  उन्हें  इसी
 लाइन का  अहुत  तजुर्बा  है.  ट्रेड  यूनियन के
 न्तजूबें भी हैं । घ्राण भी  हैं  7  आन  उन्हें एक  आन  का
 और  फैसला  करना  पड़ेगा  t  रेलें  हिन्दुस्तान

 अ,  पब्लिक सैक्टर  में  सबसे  अड़ा  इदारा  2,
 40  अरब  से  ऊपर  इसमें  रुपया  नगा  हआ  है.

 कर्ज  भी  इसमें  बहत  लिया  गया  होगा,  आज

 अन्हें  फैसला  करना  होगा  ह: 2  प्रैक्टिकल  और
 बायोमेडिकल में  कितना  कर्क  है  a  प्रैक्टिकल

 तौरपर  जब  हमारे  हाय  में  आत  आये  तो  हम
 उसमें  कितना  काम  कर  सकते  हैं  और  कितना
 नहीं  कर  सकते  हैं  1  थियोरेटिकल जो  कहते
 हैं.  अगर  प्रैक्टिकल  में  वह  करना  बाहें  तो  कहां
 तलक  लागू  किया  जा  सकता  है।
 अरा  भी  ट्रेड  यूनियन  के  साथ  शुरू  से  तारीक
 रहा  है।  डाकखाने और  रेलवे  वालों की

 1960  में  जो  स्ट्राइक  हुई  थी,  उसके  सिलसिले
 अंभेभीजेसगयाथा।

 रेलवे  मुलाज़मीन के  मुतालबात  क्या
 t  और  उन  के  बारे  में  क्या  करना  चाहिए.
 यह  तो  हम  सब  कहते  आये  हैं  लेकिन  यह
 और  देखना  चाहिए  कि  उन  से  काम  किस  हग
 से  मेना  है।  ज्यादातर  एक्सीलेंस  सिर्फ़
 सन  की  बेवकूफी  था  नेशिसजेंर  या  कीना ही
 सुहाने हैं।  मिसाल  के  तौर  पेरकर  किसी

 आदमी  के  ज़िम्मे  कोई  छोटा  सा  काम  है--
 उसने  बचत  पर  सिग्नल  को  डाउन  करना
 है,  तो  अगर  उसमे  बटन  दबाने  में  एक-आध
 मिनट  या  कुछ  सैकंइय  की  भी  देर  कर  दी,
 तो  एक्सिडेंट  हो  जाना  है  ।  इसलिए  उन

 लोगों का  जो  काम  है,  उसमें  लाखों  आदमियों
 की  जिन्दगी  का  सवाल  है  ।  रेले  में  सफ़र
 करने  वाले  लोग  सही-सलामत अपने  धर
 पहुंचें,  यह  इस  बात  पर  निर्भर  करता  है  कि
 रेलवे  में  काम  करने  वाले  अपने  अपने  काम  को
 सही  ढंग  से,  प्री  मेहनत  के  साथ  और  बगैर
 किसी  तलत  के  करें।  उन  की  मामूली  सी
 गफ़लत  में  भी  एक्सिडेंट हो  जाता  है।  करोडों
 रुपयों  का  नुक्सान  हो  जाता  है,  कौर  रुपये
 की  आन  छोडे,  जो  चीज  वापस  नहीं  मिल
 सकती  है-इन्सानी  जनें  जाया  हो  जाती
 हैं।

 रेलवे  के  मुलाज़मीन ठीक  नरह  मे  काम
 कर  सकें.  इसके  सिए  जहां  उनके  हुकूक  उन्हें
 दिग  जायें.  वहां  जो  काम  उनसे  लेना  है,
 वह  भी  उनसे  लिया  जाये  और  इसमें  कील  न
 की  जाये

 मैं  मंत्री  महोदय  के  नोटिस  में  कई  छोटे
 छोटे  कमीज़ नाता  रहा  हैं  1  पिछने  शुक्रवार
 को  मैं  गया  आ  y  अमर  मिनिस्टर  साहब
 किसी  वक्त  भी  जा  कर  रिजर्वेशन के  चार्ट
 को  चैक  करे.  तो  उन्हें  मालूम  होगा  कि  उसमें
 जिन  लोगों  के  नाम  होते  हैं  उनसे  बिल्कुल
 दूसरे  आदमी  लम्बी  में  बैटे  होते  हैं।  पिछली
 बार  मैं  मे  बैक  किया  और  मैंने  कंडक्टर  मे  यह
 लिखवा  लिया  कि  डिब्बे  में  वे  आदमी  नहीं  हैं,
 जिनके नाम  हद  में  हैं।

 SHRI  K.  A.  RAJAN  (Trichur):
 What  has  that  to  do  with  accidents?

 wird  अलवार  सिंह  :  चूंकि  मैंने

 जेलंगान  वाले  इन्तसाब  के  डेल  होगे  की  आल
 कही है.  इसलिए  इन्हें  तक्लीफ़  हुई  है  रेले
 में  जो  कमियां  हैं,  अगर  मैं  उनका  जिक्र  कं,
 तो  ह  बह  सुनना  पड़ेगा  मैंने  यही  कहा  है
 कि  हिन्दुस्तान में  इनगलाब लाने के लिए लाने  के  लिए
 इन नागों  ने  न  जाने  कितने  बेगुनाह  लोगों  की
 जानें  (घर्म  कर  दी,  और  जब  उन्होंने  देखा  कि
 इस  तरह  इनक़लाब  नहीं  आ  सकता  है,  तो
 इन्होंने  रेजोल्यूशन  पास  किया  कि  हमने  जो
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 कुछ  किया  है,  वह  ग़लत  है।  फिर ये  लोग
 शरीर,  बन  गये  और  इन्दिरा  गांधी  का  पहलू
 पकड  लिया  और  सभा  कि  इस  तरह  हम
 आगे  निकल  जायेंगे।  लेकिन  हम  देखते  हैं  कि
 जहां  पहले  ये  लोग  यहां  पर  20  से  ज्यादा थे.
 वहां अब  10  से  कम  हैं।
 SHRIMATI  PARVATHI  KRISH-

 NAN):  He  is  showing  his  ignorence
 in  the  matter,

 were  बलबीर  सिह  :  अगर  बेगम

 साहवा  मे  बेडेंगंए,  नो  गे  उन  को  पार्टी
 के  बारे  में  कुछ  और  बातें  कहनी  पढ़ेंगे  ।
 इसलिए  अगर  वह  कुछ  न  कहें.  तो  ज्यादा
 बेहतर  होगा  ।  मैंन  मिल  यही  कहा  है  कि
 इन  लोगों  को  वजह  में  एक्सिडेंट  होते रह  हैं।
 अअ  एरिसदेट्स  को  रोगन  के  सिए  इन्तजाम
 किया  गया  है  और  जो  लोग  इसके  लिए
 जिम्मेदार  थे.  उन  के  थिगला  कार्यवाही  शुरू
 होग  है।  वह  कमीशन अठे  थे  और  रोज
 रेडियो  पर  और  अखबारों  में  आता  था  ।
 अब  उस  के  पिट डु आओं  मे,  कुछ  लोगों  ने  शरू
 किया  था  और  उस  को  रोकने  के  लिए  25
 हजार  आदमी  और  रखने  पड़े  कितना  ही
 और  सरकार  के  ऊपर  आया?

 लेकिन उसके  साथ  मैं  मंत्री  महोदय से
 मह  कहूंगा  कि  अपने  इस  डिपार्टमेंट  को  स्ट्रीम
 लाइन  करें,  इसें  जो  करप्शन  है  उसको  ठीक
 करने  के  लिए  पूरी  अपनी  ताकत  इस्तेमाल
 करें  |  स्लैकनेस  है  उसको  दूर  करें।  पिछले

 सालों  में  जिस  ढंग  से  काम  चलता  आया  दै
 उसके  कारण  यह  हैं।  उनको जो  सुविधाएं
 चाहिएं वह  मिलें  लेकिन  उनसे ओ  काम

 लेना  है  वह  काम  पू  ले  तभी  आप यह  ठीक

 कर  सकेंगे।  मामूली  गफलत की  वजह  से
 लोगों  की  जानें  न  ज  य.  इसको  शाप  देखें  और

 इसमें  जी  करप्शन  है  उसको  भी  दूर  करें

 इन  शब्दों केसाथ के  साथ  मैं  कहूंगा कि  रें सबे

 मंत्री  इसी  लाइन  से  ताल्लुक  रखते  हैं।  उन्होंने
 सुधारे  करने  की  बहुत  कोशिश  की  है,  बहुत

 कुछ  किया  है  लेकिन  अभी  करना  ह  दुंब करेंगे,  ऐसी  मैं  आशा  करता हैं,  धन्यवाद

 आ  शंकर
 देव  (बीदर)  :  सभापति

 महोदय,  मैं  यह  लम्बा  समय  नहीं  लूंगा  |
 मैं  दक्षिण  का  रहने  बाला  हूं।  मैं  जब  कभी  भी
 अपने  घर  से  निकलता  हैं  तो  मेरी  श्रीमती  जी
 बोलती  हैं  कि  पहुंचते  ही  वहां  से  टेलीग्राम दे
 देना  कि  पहुंच  गए  हैं।

 सभापति  महोदय  :  आपकी  श्रीमती
 औ  हैं।  आपका  इतना  ध्यान  भी  नहीं  रखेंगी
 तो  और  क्या  करेंगी?

 श्री शंकर  देव:  समय  को  व्यथा  न  गंवाते
 हए  मैं  मंत्री  महोदय  को  कुछ  सुझाव  देना

 चाहता  हूं  एक्सीडेंट  को  रोकने  क  लिए  ।  इससे
 पहले  हमारे  हनुमन्तैया  जी  रेलवे  मंत्री  थे  ।

 उस  वक्त  उन्होंने  अपने  एक  ही  सर्कुलर से
 रेलवे  में  इतना  अनुशासन  पैदा  कर  दिया  कि

 ो  दन  समय  पर  नहीं  आती  थीं  बह  सारी  की

 सारी  एक  ही  सर्कुलर  के  वाद  टाइम  पर  आने
 लगीं।  वह  क्या  जात  थी?  हलांकि उस
 समय  एमजेंन्मी नहीं  थी,  एजेन्सी  के  पहले
 की  बात  मै  वता  रहा  हूँ,  अगर  इसी  प्रकार
 हमारे  रेने  मंत्री  जी  करें  तो  बहुत  सुधार
 हो  सकता  है।  हमारे  रेलवे  मंत्री  इस  समय
 दण्डवत साहब  हैं।  र्प्बवं  उसको  बोलने  हैं

 जिसके  हाथ  में  डंडा  होगा  है।  अपने  डंडे  को  लेकर
 उसका  इस्तेमाल  वह  करेंग ेतो  मुझे  विश्वास
 है  कि  कोई  ऐक्मीडेंट  नही  हो  सकता  है!

 कोर  भी  रेलवे  मिनिस्टर  जब  आता  है

 तो  वह  सोचता  है  कि  नया  चीज  कोई  न  कोई
 वह  दिखा दे  1  तो  क्या  दिखा  दिया--कैंटीन
 के  अन्दर  कोई  नयी  चीज  इंट्रोड्यूस कर  दी

 कोई  इडली  डोसा  लगवा  दिया  या  कुशन
 बेस  लगवा  दिए  मैं  कहता  हूं  कि  मेहरबानी
 करके  हमको  घर  तक  पहुंचा  दीजिए  बाकी  चाहे
 और  कोई  फैसिलिटी  दीजिए,  चाहे  मत  दीजिए

 t
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 शाहे  पंखा  होया  नहों  खाना  होया  रहो,
 मिशिगन  हम  यह  चाहने  हैं  कि  आप  हमको
 अर  तक  पहुंचा  दीजिए  ।  आज  जमता  ऐड-
 मिनिस्ट्रेशत  में  क्या  है?  क्या  कर  खो  हैं?
 ऐडमिनिस्ट्रेशन  के  अन्दर  जो  सबसे  बढा
 प्राण  है  वह  है  ला  एण्ड  आधार  1  ला  एण्ड  आर्डर
 अब  नहीं  है  तो  भाप  का  क्या  ऐडमिनिस्ट्रेशन
 है?  इसी  प्रहार  रेलवे  ऐडमिनिस्ट्रेशन में

 क्या  है  ?  हम  कहने  हैं  ताहे  हमको  अच्छा
 खाना  खिलाएं  या  न  खिलाएं,  चाहे  पंखा  दें  या
 नदें,  गहे  मिलें  या  न  मिलें,  लेकिन  मेहरबानी
 करके  हमको  अपने  धर  तक  पहुंचा  दें  ।  सिर्फ
 इतना  ही  हमको  कहना  है  ।  यह  बहुत  वड़ा
 काम  होगा  n  इस  चीज  को  आप  करें  a  आप
 अपना  समय  और  अपना  दिमाग,  रेलवे  का
 पैसा  इस  बात  के  ऊपर  खर्च  मत  कीजिए  कि

 हमको  फादर  फेसिलिटी  दे  बल्कि  इसके  ऊर

 आर्थ  कीजिए  कि  जितना  आपका  स्टाफ  है,
 जो  सिक्योरिटी का  स्टाफ  है,  जो  रेलवे  ट्रैक
 को  जेक  अप  करता  है.  उनके  ऊपर  जो  इंस-
 वेकेशन  रखता  है,  उन  लोगों  को  असंग  अलग  हर
 महीने एफ  मरत कलास कांडक्ट नास  कंडक्ट  कीजिए।
 उनको  अपील  कीजिए,  उनके  अन्दर  एक  भावना
 बैद  कीजिए,  उनको  यह  कहिए  कि  आपके  ऊपर
 -इदारों,  लाखों  आदमियों  की  रक्षा  मुहस्सर
 करती  है।  आपकी  अह  से  वे  सुरक्षित बैठ
 कर  जा  सकते हैं।  आपके  ऊपर  हजारों
 आदमियों  के  आमों  की  रक्षा  का  भर  है,  आप
 अपना  पूरा  दिल  दिमाग  लगा  कर  इस  तरह  से
 अपना  कर्तव्य कीजिए  जिसमें  उनकी  रक्षा
 हो।  उनके  अन्दर  कर्तव्य  की  भावनाएं  जगत
 कीजिए  जिससे  कि  उनका  भी  उद्धारकों  जाय,
 उनके  अन्दर  भी  यह  कर्तव्य को  भावना
 जागृत हो,  बे  भी  इंसान  बनें  भीर  हमारे

 देश  के  लोगों  को  रक्षा  उनके  हारा  हो  सके,
 लगों की  जान  बच  सके।  दमित  भाप
 आर  क्लास  कोर्ट  कीजिए,  उनको  अपील
 कीजिए,  उनके  अनवर  कांस्य  की  आना  जाइए,

 उतना
 दी

 मैं  आपसे  कहना  चाहता  हूं।

 AUGUST  ai  a
 os  cet  ्  ng  &  Naini  Stn,  (Motn.)

 Accidents  at  Sarai  आंज

 औ  राब  बलेश लह सिह  (विक्रमगंज)  :

 सभापति  महोदय,  रेलवे  की  दुध टना अं के
 आरे  में  विचार  करते  समय  मैं  रेन  मंत्री  महोदय
 से  अनुरोध  करना  चाहूंगा  कि  बे  साफ  साफ
 बतायें  कि  किन  किन  कारणों  से  दुर्भटभामें
 होती  हैं।  दुषटनामें  कई  प्रकार  की  होती  हैं।
 एक  तो  मेकेनिकल  कारण  से,  इंजन  की  खराबी
 से  दुर्घटनायें  हो  सकती  हैं।  दूसरा  कारण  यह
 हो  सकता  है  कि  जी  रनिंग  स्टाफ  है--हाइयर
 मा  गाड--या  प्वाइंट्समैन  तथा  ए०एस०एम०
 को  गलती  से  दुर्घटनायें  हो  सकती  हैं  7  तो  इन

 परमिट  दुर्घटनायें होती  हैं  यह  कैटगारिकली
 मंत्री  जी  को  बताना  चाहिए  प्रश  उसी  के

 भनुख्य  इसके  इलाज  की  बाम  करनी  चाहिए।
 सा यही  साथ  यह  भी  हो  सकता  है  कि  जो  रेल
 इंजन हैं  वह  बहुत  पुराने  हों  और  वह  ठीक  से
 काम  न  फरसे  हो  या  जो  एनेक्ट्रिक  इंजन ह
 उनको  मशीन  में  गडबड़ी  हो  सकती  है  या
 इलेक्ट्रिसिटी का  फेल्योर  हो  जाये  उसकी  बजह
 से  हो  सकता है।  इसके  अलावा जैसा  मैंने
 पहले  ताया,  प्लाइंटसमैन और  एएसएम
 की  गलती  से  हो  सकता  है।  ह्ाइबर या माई या  मार्च

 आओ  ज्यादा  काम  करने  है,  उनकी  गल्ती  से  भी
 होता है।  तो  इसमे  कितना  उन्हें  किस
 कारण से  एक्सीडेंट होता  है  इस  पर  बिचार
 करने  हुए  भागे  की  कार्यवाही  करनी  जाहिए

 मेरा  स्याल  है  ु्घटनाधों  में  सबसे  बड़ा
 कारण  भोवरटाइम  का  है।  काम  करने  का
 एक  समय  निश्चित  है  लेकिन  उससे  ज्यादा
 समय  तक  काम  करने  की  वजह  से  जो  सिगनल
 दिखाने  वाला  है  या  जो  ड्राइवर  है  था  जो
 गार्ड  है  उसकी  गल्ती  से  एक्सीडेंट  हो  जामा
 करते  हैं  मैं  चाहूंगा  मंत्री  ओ  इसका  कंटेगारिकल
 जवाब  देंगे।  अगर  मंत्री  जी  महस  करते  हैं
 कि  पादा  एम्प्लाईज  की  weer है  ताकि

 उन  पर  भोवरछ्रेन न  हो  तो  इस  आरे  मैं  ने
 साफ  साफ  बतायेंगे  कि  किने  स्टाफ  की
 बरूरत है ।
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 _ है चीरे गई यह है कि "  यह  है  कि  ee  की  जो  अलिया

 जै उत भें  एक  जोन  से  सरे  जोग  में  आसानी
 &  लोगों  को  नहीं  इला  जा  सकता  है  ।  जी
 आदमी  स्ट्रेन  में  है,  तनाव  में  है,  एक  लम्बी
 अवधि  से  अपने  धर  से  +5  सौ  या  हजार
 मील  दूर  काम  कर  रहा  है,  यह  दरख़्वास्त
 देता  है  कि  उसके  धर  के  नज़दीक  के  जोन  या
 शिवोन  में  उसको  रोकर  कर  दिया  जाये,

 उसकी  दरख़्वास्त  रेल  मंत्रालय  में  रद  कर
 ६ ह  जाती  है  बाजे  उनको  जरूरत  कितनी  ही
 जेस्यूश्न  क्यों  न  हो  tT  मान  लीजीए  कोई
 अपने  धर  का  अकेला  आदमी  है,  उसके

 ,  माँबाप  या  परनी  मार  है,  वह  लगातार
 स्ट्रेन  में  है  और  रैन  बला  रहा  है  तो  उसका
 दिमाग  ठोक  से  काम  नहीं  करेगा  और  उस
 स्पिति  में  वृ बंटना वें  सम्भव  हो  सकती  हैं  ।

 इसलि  ढ्ॉसफर  का  जो  नियम  है  उसमें
 जरूर  तब्दीली करनी  चाहिए  ।

 इसके  अलावा  जो  कजुभत्त  लेबर  हैं
 उनकों  परमानेन्ट  करमें  को  व्यवस्था  होनी
 चाहिए  क्योंकि  उनका  काम  में  मन  नहीं
 लंग  पाता  हैं.  पेसो चने  हैं  पता  नहीं  कब  तक
 काम  में  हैं  भोर  कब  आहर  निकाल  दिये

 जायेंगे।  इसके  अलावा  जो  रनिंग  स्टाफ  है--
 * ड्राइवर  भोर  गाइ--व  उनके  वेतन  भर
 ्,  उसैद  को  बढाया  जाना  चाहिए  ताकि  थे
 संतुष्ट  हो  |  मौ  ठीक  तरह  से  अपना  कार्य
 कर  सकें  ।  हवाई  जहाज  में  जो  रहीम  स्टाफ
 होता  है  उसमें  एक  र्म  होस्टेस को  करीब
 लौन  हजार  मिन्नते  हैं  कौर  पायलट को  पांच
 हजार या  उससे  थी  अधिक  मिलते हैं  ol
 मं  चाहूंगा  कि  जो  धरती  पर  इन्सान  जैसी
 सब  से  कीमती  औज़  को  ने  कर  चलते  हैं,
 उन  को  ज्यादा  समस् वाह  मिलनी  चाहिये  ny

 आओ  रेल  इअंटनाओं के  शिकार  होते  हैं--
 उन  को  2000  सपरे  मुआवजा  दिया  जाता

 है--मह  कितना  हास्यास्पद  -
 io  मेंह  RD;  60,000  हफ

 दिया  आता  &
 क

 a  दिनेश  बरुडाचार्च  :  मिलता  नहीं  ह

 है।
 ः

 गयी  रम  ह... ड  सिह:  जो  सग

 हवाई  जहाज़  में  सफर  करते  हैं  और  मर  जाते

 हैं-उन  को  एक  लाक  रुपया  मिलता  है
 इन्सान  की  जिन्दगी  के  बारे  में  सरकार
 दारा  इतना  विभेद  नहीं  करना  चाहिये,
 कयोंकि  इसका  अर्थ  यह  लगाया  जाता  है--
 चली  हवाई  जहाज़  में  कड़े  लोग  चलते  हैं,
 धनी  आदमी  चलते  हैं,  इसलिये  उन  का

 मुआवज़ा  ज्यादा  है  और  रेल  में  चूंकि  गांव  के

 साधारण  लोग  या  छोटे  वर्ग  के  लोग  चलते
 हैं-इसलिये  उन  का  मुआवजा  कम  है  ।

 सरकार  की  दृष्टि  में  इस  तरह  का  अन्तर
 नहीं  होना  चाहिये,  नागरिक-नागरिक के  लिये
 सरकार  के  विभागों  में  इस  तरह  का  अन्तर
 नदीं  होना  चाहिये  ।

 इसलिये  मैं  चाहूंगा  कि  रेल  मंत्री  जी,
 जो  जातें  मैंने  यहां  पर  उठाई  हैं,  हर  मुद्दे  का
 कटेगोरिकल  जवाब  दें  ।

 SHRI  SOMNATH  CHATTERJEE
 (Jadavpur):  Sir,  I  am  thankful  to

 Shrimatj  Parvathi  Krishnan  for  bring-
 this  motion  which  gives  us  an  oppor-
 tunity  to  make  our  submissions  on  a
 very  important  matter,  namely,  rail-
 way  safety  add  steps  to  be  taken  to
 avoid  railway  accidents.  We  have  to
 accept  the  present  position  that  there
 are  a  number  of  accidents  which  have
 recently  taken  place  but  I  do  not  wish
 to  take  an  attitude  Jike  that  of  our
 good  friend,  Mr.  Balbir  Singh,  that  we
 should  ignore  the  present  situation
 and  try  to  fix  the  responsibility  else--
 where.  That  is  the  difficulty.  My
 friends  in  the  Janata  party  are  ignor-
 ing  the  present  reality.

 Sir,  another  hon’ble  Member,  Shri
 Shankar  Dev  said  that  you  have  to
 iackle  this  problem  with  ‘danda’.  J
 am  not  surprised  as  it  does  come  from
 the  hon’ble  Member  belonging  to  a
 particular  party.  This  is  also  a  dan-
 gerous  doctrine  that  you  have  to  deal
 railway  accidents  by  ‘danda’  and  Jathis,
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 tShri  Somnath  Chatterjee}
 Sir,  we  are  very  ‘conscious  that  tne

 rauways  are  the  iargest  public  sector
 undertaking  in  the  country.  We  want

 ‘at  to  be  run  properly,  This  has  to  be
 used  by  the  common  peopie  and,  as
 such,  theiy  safety  shoulg  be  the  prime
 concern  of  the  government.  it  is
 essentiai—since  these  accident;  are
 taiking  place--not  gniy  to  have  en-
 quiries  sor  the  purpose  of  particular
 accidents  but  also  to  have  an  overall
 survey  us  to  why  so  many  accidents
 are  tuking  place.  One  can  find  out  a
 Particular  cause  for  a  particular  gcci- dent.  Yoy  may  teke  a  particular  step with  regard  to  that  accident.  But,  by that  m.thod,  will  you  avoig  all  acci-
 dents,  as  such  uniess  you  have  an
 overall  survey  and  take  Proper  pre- ventive  steps?  We  know  of  ordinary
 causes  of  failure  like  mechanical  fail-
 ures,  which  cause  large  number  vf  tee
 Cident:.  There  are  supposed  to  be
 some  safety  officers  in  the  railway  ad-
 ministration.  What  are  they  doing?  प wouig  like  to  know  from  the  Railway Minister  about  this.  Are  you  having a  check  on  these  safety  officers?  What are  their  functions?  Are  you  having a  check  on  their  functions  in  a  pro- per  way?  Do  you  get  reports  from these  safety  officers  regularly,  as  to the  preventive  steps  being  taken  ० #void  accidents  in  future?  What  are their  actual  functions?  Ts  it  a  post- accident  situation  or  a  pre-accident situation?  1  would  like  the  Minister tc  look  into  the  matter  eo  that  we could  understang  these  things  and  tet] them  to  our  People. We  have  recently  come  10  know  that there  fs  a  syatem  called  disconnection Slip  svstem.  Slip  has  to  be  issued  to the  cabin  people  so  that  when  there  15 an  accident  in  a  railway  track  other trains  should  not  pose  through  in  that track.  Rut  I  am  tola  that  thir  stipy- Tatinn  is  not  being  followeq  in  many cases.  There  was  the  revent  accident which  took  olace  in  Faridabad.  This is  dite  16  mechanical  failure  which  has

 not  been  rectified.  Traine  were  allow-
 «त  to  be  run  on  the  track.  That  creat-
 ed  difficulties.  When  vou  come  to  the
 subject  of  track  maintenance,  this  fs  a
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 subject  of  supreme  importance.  The
 cwunvenance  stall  are.  slraady  very much  overworked,  The  Minster  has
 nimseif  admitted  that  there  hag  been 14)  per  cent  reduction  in  the  ‘strength
 Of  gangmen,  With  this  situation,  bow
 can  you  improve  the  system?  How can  you  have  a  foolproof  system  and
 method  of  wack  maintenance?  So  for
 as  the  human  failure  is  concerned,  nu-
 turally,  you  have  to  take  care  of  the
 Proper  working  conditions  ang  proper
 working  hours  for  the  operating  staff
 and  tke  running  staff.  We  hear  nu-
 m€rous  complaints  of  over-work.  It
 is  dangerous.  It  is  inhuman  to  make
 them  work  for  longer  hours,  than  what
 they  grt  capable  of  managing.  You
 should  Hx  proper  working  hours  fom
 «5८  Operaling:  ध्म््पे  running  stalt  an! २1१७  the  maintenance  staff.  We  do  no!
 know  what  are  the  decisions  which  the
 Administration  has  taken  with  regard to  the  maintenance  staff  and  how  they
 propose  to  control  their  working  hours.
 There  should  be  «a  proper  fusion  in
 regard  to  the  various  aspects  of  their
 working.  The  maintenance  aspect
 cannot  be  civorced  from  the  broater
 human  aspect.  We  have  to  have  a
 Proper  fusion  of  these  aspects,  We
 have  seen  how  these  things  work  at
 lower  levels.  The  workers’  confidence
 is  shattered.  The  whole  responsibility, for  accident  is  passeg  on  to  the  peoph at  lower  levels.  ‘i That  is  why  one  of  the  positive
 meusurey  which  we  have  suggested  is
 the  inclusion  of  employees  representa-
 tives  in  the  enquiry  committees  which
 wil!  go  into  the  causes.  There  is  a
 tendency  to  pass  on  the  responsibility
 by  higher  echelons  to  the  lower  cate-
 Sories  of  staff.  We  have  received
 complaints  that  these  lower  categoric:
 of  employees  are  made  scapegoats  so
 that  the  persons  jn  the  higher  echelons
 may  go  scot-free.  So,  apart  from
 giving  them  proper  maintenance  facili-
 ties,  you  should  fix  them  proper  work-
 ing  hours  ang  you  should  meet  their
 bare  daily  necessities,  Regarding  the
 demand  for  bonus,  हैं  do  not  went  to
 say  that  the  Mintster  18

 Fier  or that.  He  has  thought  of  it,  may  te
 is  now  in  strait-jacket  ४०८  of  his
 Present  association.  re
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 We  shudder  to  think  what  will  hap- pen  during  the  next  six  years  when
 this  experimentation  will  go  on  for
 six  years.  I  am  sure  the  hon.  Minis-
 ter,  the  dynamic  Minister,  will  con- sider  this  point  very  seriously,  and  I

 “SHRI  ह.  द  KOSALRAM  (Tiru-
 chendur):  Hon.  Mr.  Chairman,  I  would
 like  to  readily  join  the  chorus  of  com.
 pliments  to  the  hon.  Minister  of  Rail-
 ways,  Prof.  Dendavate,  as  be  is  really
 aman  of  dynamism...

 You  know,  Sir,  that,  if  a  question

 comperative  picture  between  the  19-
 months  of  Emergency  and  19-months
 of  Jangta  rule  is  drawn.  The  mem-
 bers.on  the  Treasury  Benches  have
 themselves  admitted  that  the  Emergen-

 ae
 did  yield  some  beneficial
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 during  the  Exhepginey-ipetio®  that: in
 the  post-Emergency  Janata  era.  The
 same  raitway  perséune]  wis  there  then. I  wonder  why  that  kind  ‘of  discipline
 among  the  staff  of  the  Rallways,  that
 sort  of  preventive measures  for  rede
 ing  the  accidents,  is  hot  being  persuasi-
 vety  ‘and  purposefully  implemented
 now.  It  must  be  borne  in  mind  that
 along  with  the  enlargement  of  freedom
 there  is  enhancement  of  responsibility
 also.

 While  I  commend  the  efforts  of  the
 Railway  Minister  in  certain  respects,
 I  would  not  hesitate to  condemn  the
 growing  sense  of  evading  the  respon:
 sibility  on  the  part  of  the  hon.  Minis-
 ter  of  Ratlways.  He  has  recently
 stated  that  the  Railways  are  not  res-
 ponsible  for  the  robberies  and  dacoi-
 ties  taking  place  frequently  on  the
 running  trains.  He  did  not  rest  con-
 tent  with  that.  He  passed  on  the
 buck  to  the  State  Governments  io
 whose  jurisdictions  the  train  run.  On
 the  very  face  of  it,  it  is  evident  that
 this  is  an  absurd  proposition.  The
 Railways  own  not  only  the  land  op
 which  the  railway  track  meanders  but
 also  30  ft.  wide  land  on  both  sides  of
 the  track.  The  State  Governments  have
 no  legal  jurisdiction  over  that  land
 running  parallel  to  the  track.  The
 robberies,  dacoits  or  even  accidents
 take  place  on  the  Railways.  How  can
 the  Railways  disown  their  responsibili-
 ty?  They  have  to  shoulder  the  entire
 responsibility.

 The  Railway.  accidents  occurs  largely
 due  to  human  failures,  on  account  of
 negligence  of  the  workers,  on  account
 of  ealiousness  on  the  part  of  other
 Railway  personnel,  It  can  be  argued
 that  accidents  are  the  consequence  of
 over-worked  railway  employees.  It
 can  also  be  said  that  the  Railway  Ad-
 ministration  is  not  responsive  to  the
 demands  of  the  workers  which  causes
 resentment’  and  frustration

 among  the
 workers.  ane

 ‘Tam  aoeiy  ta  shot  th  bites

 boas
 not
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 ‘the  duties  and  obli-
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 gations of  the  workers,  while  they
 emphasise  their  rights  and  privileges.
 I  was  a  Member  of  the  Legislative
 Assembly  for  two  decades.  When  the
 laws  relating  to  the  role  of  manage. ment  are  formulated,  the  manage
 ment's  duties  and  responsibilities
 occupy  a  prominent  place  in  the  legal
 framework.  I  have  not  so  far  seen
 that  a  labour  law  does  this.  I  came
 to  the  politics  from  Trade  Union
 movement  and  I  was  a  labour  leader.
 उ  am  not  saying  this  against  the  inte-
 rests  of  the  labour.  I  am  constrained
 to  refer  to  the  absence  of  a  code
 of  discipline  in  the  labour  laws  high-
 lighting  the  responsibilities  of  the
 labour.  I  am  sure  that  Prof.  Danda-
 vate,  who  is  himself  an  acknowledged
 labour  leader,  will  bear  this  in  mind
 and  do  the  needful.

 Sir,  1  am  pained  to  p.cture  the  piti-
 able  plight  of  Railway  system  in  South
 India,  particularly  1  Tamil  Nadu.
 where  you  have  the  metre-gauge  and
 broad-gauge  tracks.  The  transhipment
 points  are  the  sore  spots  and  are  sus-
 ceptible  to  accidents.  We  have  the
 metre-gauge  track  from  Madras  to
 Tirunelveli  via  Tiruchirappalli.  I
 need  not  say  that  Tuticorin  has  be-
 come  the  industrial  hub  of  southern
 parts  of  Tamil  Nadu  with  Super-Ther-
 mal  Power  Station,  Fertiliser  factory
 etc.  I  demand  that  there  should  be
 broad-gauge  track  between  Tiruchi-
 rappali  and  Tuticorin,  which  should
 be  later  extended  to  Kanya  Kumari
 via  Tirunelveli.  I  need  not  say  that
 Kanya  Kumari  is  the  southern  most
 land-tip  of  India,  whose  vast  poten-
 tial  for  tourism  hag  not  yet  been  ex-
 plored  and  exploited.

 With  these”  words  I  conclude  my
 speech.

 THE  MINISTER  OF  RAILWAYS
 (PROF.  MADHU  DANDAVATE):  M-.
 Chairman,  Sir,  I  am  grateful  to
 Comrade  Parvath!  Krishnan  for  persis-
 ting  in  the  Busifiess  “Advisory  ‘Coth-
 mittee  to  see  that  this  discussion  which
 was  started  long  back  and  had  re-

 mained-in:  atmated  suspension’ wes revived  thie  affasnoon:  I  have..case-
 fully  gone  through  the  speech  that  she hed  delivered |  while आ

 initiating
 this

 discussion...

 SHRIMATI  PARVATHL  KRISHNAN:
 Which  is  out  of  date.
 PROF.  MADHU  DANDAVATE:  Yew,

 but  you  ate  out  of  date.  I  am  sore, while  exercising  your  right. of  reply;
 you  will  try  to  make  your  knowledge
 uptodate  and  I  would  like

 1  benefit
 by.  that.

 1  do  not  want  to  go  into  broad.  de-
 tails  because  in  the  course  of  the  last
 few  months  while  replying  to  various
 questions  and  on  some  occasions,  while
 replying  to  the  call  attention  notices,
 I  tried  to  deal  with  certain  aspects  of
 accidents,  but  to  some  of  the  issues
 that  have  been  focussed  and  raised
 during  the  debate,  1  must  be  respon-
 sive  enough  to  give  reply  and  also
 give  some  information

 regarding
 the

 accidents,

 Firstly,  as  far  as  the  number  of
 accidents  are  concerned,  I  informally
 told  Comrade  Parvathi  Krishnan  last
 time  immediately  after  her  speech  was
 over  that  the  statistics  that  are  given
 in  relation  to  the  accidents  are  based
 on  Railways’  concept  of  accidents.  In
 railway  parlance,  even  if  no  injury  औ
 caused—not  to  talk  of  victims,  deaths,
 injuries—if  a  pair  of  wheels  slips  off
 and  even  if  the  passengers  do  not  come
 to  know  of  it,  but  the  engine  driver  8
 able  to  detect  it,  in  railway  parlance,
 thet  constitutes  an  accident.  If  there  is
 a  short  circuiting  in  a  coach’  and  as  ४
 result,  there  is  a  small  fice  Hot  tesult-
 ing  in  any  injury,  even  then  it  is  re-
 garded  as  an  accident.  Therefore.
 whenever  we  gave  those  figures  of  600
 or  700  or  800,  please  bear  in  mind
 that  right  from  1982  ‘Onwards,
 when  all  the  statistics  are  given,  and
 which  begen  from  1686,  and  now  we
 have  come  to  066,  all  that  relates  to
 the  accidents  in  the  railway’

 ta  Laagers Of  course,  sie  te  right,  thert
 tain  major  accidentd’

 — besd
 bi

 accidents  in  the  sense  that  if,  for  in-
 stance,  there  is  a”

 “sipping  ¢  ee  rae Bk



 while  initiating. the  debate.  my  friend
 Mr.  Kanwar  Lai  Gupta  had  suggested
 that  the  quantum  of  compensation to
 be  paid  to  the  injured  and  to  the  re
 lations  of  the  victims  must  be  increas-
 ed.  I  must  inform  this  House  that  a
 constant  revision  of  the  quantum  of
 compensation  bas  been  there.  The
 compensation  prior  to  1962  was
 Rs.  10,000  for  the  nearest  relation  of
 every  victim.  From  1962  to  December
 10739  it  was  Rs.  20,000.  Now  it  is  up-
 to  Rs.  50,000,  per  victim  depending
 upon  the  nature  of  the  injury  sustain-
 ed,

 SHRIMATI  PARVATHI
 AN:  We  will  convey  it
 concerned.

 KRISHN-
 to  the  people

 PROF.  MADHU  DANDAVATE:  Com-
 rade  Parvathi  Krishnan  is  very  coope-
 rative.  Again,  there  was  a  question
 raised,  regatding  unmanned  gates  and
 manned.  gates.  Since,  in  the  past,  in

 ‘the.  various  statements  laid  6n  the
 Table  of  the  House.  1  have  already
 given  the  number  ef  accidents  at  the
 manned  gates  and  unmanned  gates,  I
 do  not  want  to  repeat  them.  But 1
 can  gay  that  there  are  over  14,000
 Railway  level  crossings  which  are
 manned.  and  approximately  22,000
 ह... / क  which  are  unmanned.  You
 will-be  happy  to  know  that  whereas  in
 the  past  it  was  always  the  resporsibi-
 lity  af  the  locat  authorities  or  of  the
 State  Governments  to  tear  thé  initial:

 Reilway  Administration,  henceforth.
 There  ह  one  more  aspect  to  which

 Comrade  Parvathi  Krishnan  madé  a
 reference,  namely  discontentment
 among  Railway-men.  1  would’  first
 like  to  draw  a  distinction.  I  am  sure
 she  will  fully  agree  with  me  that  there
 might  be  certain  human  failures,  in
 the  accidents  which  might  relate  to
 those  who  man  the  equipment.  There
 might  be  some  officials  in  charge  of
 the  Control  Rooms  and  Cabin  Rooms.
 But,  at  the  same  time,  ff  anybody
 says  that  because  there  is  discontent
 among  Railway  workers,  those  parti-
 cular  railway  workers  must  be  feés-
 ponsible  for  the  accidents,  I  refute
 that  allegation.  If  the  Engine  Driver,
 the  Guard  and  the  Fireman,  in  order
 to  take  revenge  on  the  Railway  Ad-'
 ministration  try  to  indulge  in  a  cons-
 piracy  to  bring  about  an  accident,  the
 Driver  and  the  Fireman  will  be  the:
 first  victims  in  that  accident,  Nobody
 will  therefore,  be  willing  to  follow
 that  path,  in  order  to  take  a  revenge
 against  the  Rallway  Administration.
 Therefore,  1  refute  the  allegation  that
 Railway  employees  are  deliberately
 doing  it.  There  might  be  ‘some  staft
 failures.  (Interruptions)  Ba  feel  that.on-
 the  question  of  the  loyalty  of  the:
 Railway  workers,  there  is  no  differ=
 ence  of  opinion  at  all.  As  far  as
 loyalty  of  the  workers  is  concerned,  I
 think  the  Railway  wotker  is  as  loyal
 as  a  Member  of  Parifament; and  I.
 need  not  draw  a  distinction  between
 the  two  at  all.  That  is  not  a  dispute
 able.  point.

 I  do  not  want  to  give  all  the  statis.
 tics,  .I  had  shown  to  the  hon.  Mem.
 ber  who  had  raised  the  issue,  the  table

 t  Therefore,  I  do  not

 staff  ‘and  ‘fellure of

 ings  viz.  mechanical
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 others.  There  ate  also  accidental  ac.
 cidents,  -where  we  are  not  able  to
 Getect  the  cause;  i.e.  cause  could  not
 be  established  and  cause  not  yet  fina-
 lized.  You  will  find  that  all  these  ac-
 cidents  have  been  divided  into  various
 categories.  For  sometime,  sabotage
 efforts  were  intense,  127  efforts  were
 made  last  year,  in  1977,  and  some
 people  tried  to  tamper  with  the
 tracks.  Out  of  these  127  efforts,  9
 resulted  in  accidents;  but  I  am  happy
 to  say  that  we  have  received  the  co-
 operation  of  Gangmen  and  RPF  pat-
 rolling  men  who,  together,  constitute
 a  atrength  of  25,000,  on  whom  we  are
 incurring  a  daily  expenditure  of  Rs.  1
 lakh.  This  particular  patrolling  ar-

 है  has  ded  to  such  an
 extent  that  after  23rd  December  last
 when  the  1958  accident  to  sabo-
 tage  took  place,  upto  this  date  not  a
 single  accident  due  to  sabotage  has
 taken  place;  and  the  credit  for  this
 goes  to  the  Gangmen  and  the  RPF
 men  doing  patrolling  of  track,

 There  is  one  suspected  case,  1  know
 of  trom  South,  Kerala.  There  had
 been  one  accident,  but  still  it  has  not
 been  established that  it  ig  a  case  of
 sabotage.  But  all  the  cases  which
 have  ‘been  established  and  where
 preliminary  of  Additional
 Commissioner  of  Railway  Safety  have
 come,  after  23rd  of  December  when
 the  last  sabotage  took  place,  after  that
 not  a  single  aecident  has  taken  place.
 It  is  not  thet  effort,  were  not  made;
 ४  efforts  were  made  to  tamper  with
 the  track.  But  our  patrolmen  and
 gangmen  were  50  active  that  before
 the  train  could  arrive,  they  went  to
 the  station,  they  went  to  the  control
 room  and  gave  this  information  with-

 in  time  about  removal  of  the  fish
 Plate  and  tempering  with  the  track;.
 and  therefore the  train  was  not  allow-.

 credit  goes to
 théee‘whe  are.  alreedy  patrolling  the

 *
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 doing  that  rather  than  spending:  the

 trying  to  renovate  our  =  railway
 coaches  which  are  damaged  in  the
 accident.  It  is  better  that  we  ad

 Last  time,  I  had  made  a  statement.
 I  had  candidly  admitted  that  as  fer  as
 Neini  accident  was  concerned—when
 Comrade  Shrimati.  Parvathi  Krishnan
 Made  a  speech  last  time,  she  had  al-
 ready  referred  to  that  that  because  of
 the  failure  of  certain  equipments certain  accidents  had  taken  place—for
 instance,  if  the  track  circuiting  was
 done  in  time,  probably  that  accident
 could  have  been  avoided.  But,  J  am
 happy  to  report  to  this  House  that
 formerly  out  of  1300  stations  which
 are  on  the  trunk  route,  on  820  stations
 track  circuiting  was  already  completed. We  had  planned  that  in  the  last
 financial  year,  we  will  have  additional
 50  stations,  where  track  circuiting  will
 be  completed  with  the  help  of  our
 engineers  and  technicians.  Finally,
 We  had  been  able  to  not  only  complete! the  50  stations  but  we  have  been  able
 to  overreach  the  target;  and  by  1981, at  all  the  1300  high  density  trunk
 route  stations,  that  track  circuiting will  be  completed.

 Another  question  was  raised  by  a
 number  of  Members  including  _  Prof.
 Mavalanker  that  we  must  concentrate
 On  automatic  warning  system.  1  must
 also  inform  this  House  that,  ag  an  ex-

 !  measure,  there.  ere  two
 routes  ‘on  which  we  have  introduced

 rdwan.  section  a
 another  is  the  Giya-Mughalearal  =
 tion..  As  fax:  as  automatic’ warning
 system.  is  concerned, it.  is  -fitted  into  -
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 is-given,  showing.  danger  ahead  a  ह.
 tec:  warning:  ie  given:  the  Aabomotive
 driver  dus  to  absent.  mindedness -  or
 overwork,  seglécts:that,  and  does  not
 take.  cognizante  of  it  and  goes  ahead,
 we  have  a  certain  arrangement  of
 electric  circuft  with  the  help of  which
 direct  automatic  application  of  brakes
 takes  place.  ‘There is  a  track  magnet
 and  with  the  help of  that  the  electric
 system  is  so  connected  that  whenever
 there  55  a  red  signal,  in  that  case,
 the‘  circuit  starts  operating,  whistle
 goes  on  in  the  chamber of  the  driver;
 and  if'  he  is  so  absent  minded  that
 even  after  the  whistle  is  blown  he
 does  not  acknowledge  the  warning
 within  7.  seconds,  automatically  the
 brakes  are  appited  and  the  train  stops
 before  the  danger  point.  That  is  how
 the  automatic  warning  system  ‘5
 working.

 SHRI  K.  GOPAL  (Karur):  What
 happens  after  that?

 PROF.  MADHU  DANDAVATE:  It
 does  not  harm  you.  It  harms  us  only
 when  the  train  is  in  motion.  When
 the  train  stops,  it  does  not  harm  you
 at  all.

 I  may  tell  you  that  in  India,  we
 have  got  1300  trunk  route  stations;
 and  actually  these  are  the  two  routes

 ws  Soribes  Trai:  " BEADRA'4 sos <8axa)
 Accidents at  Sarai

 Doped: Level  Crossing  &  Naini  Stn,  (Motn.)
 After  installation  of  this  equipaiient
 from  ,1977..Le,  last  years  on  these  two
 sections  Howrah  Burdwan),  Mughal-

 see!
 tat

 ars.  wei  aid  (not  Dave  inne accident.

 The  difficulty  is  that  of  financial
 constraints.  4

 There  is  one  more:  aspect,  ..Our
 friend  from  Bengal  has  rightly  reised
 the  question  of  the  maintenance  of
 the  track.  For  the  last  10  years or  s0
 there  has  been.a  backlog in  the  main-
 tenance  of  the  track-primary  renewal.
 Out  of  about  48,000  route  kilometera,
 probably  there  are  5,500  or  about
 6,000  route  kilometers  of  track  where
 we  require  primary  renewals  of  the
 rails  and  sleepers.  Otherwise.  there

 may  be  fractures  of  the  rails,  just  like the  fractures  of  bones.

 During  the  coming  Five  Yéar  Plan
 we  required  Rs.  300  crores net  funds
 for  track  renewals  but  we  have  been
 given  only  Rs.  350  crores.  We  require
 net  funds  of  Rs.  100  cfores  per  year.
 This  year  we  have  been  able  to  bet  an
 allocation  of  Rs.  49  crores.  Also  we
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 gruesome  accident  that  had  taken
 place  at  Rewari  in  which  one  of  our
 honourable  members,  Shashtripi  died,—
 within  one  hour  of  the  accident,  r
 have  said  it  in  the  Rajya  Sabha,  to-
 day  I  am  repeating  it  over  here—on
 that  occasion  I  had  gone  to  the  Prime
 Minister  and  had  handed  over  to  him
 my  resignation.  I  felt  when  I  was  the
 Railway  Minister  and  if  a  person  of
 Shashtriji’s  stature  reatly  succumbed
 to  that  accident,  it  was  better  that  I
 should  tender  my  resignation.  Then
 the  Prime  Minister  had  warned  me
 saying  you  cannot  run  away  from
 your  responsibility.  You  must  try  to
 introduce  certain  policies  and  mea-
 sures  by  which  you  will  be  able  to
 edhtain  and  prevent  the  accidents.
 Only  after  that,  I  decided  that  1
 should  not  press  for  my  resignation.
 Because  this  question  was  raised
 some  time  back,  therefore,  I  have
 mentioned  it.

 MR.  CHAIRMAN:  The  question  of
 resignation  does  not  come  in.

 PROF.  MADHU  DANDAVATE:
 There  are  some  other  questions.
 need  not  refer  to  then  in  detail.  But
 there  are  one  or  two  poigts  to  which some  reference  is  necessary.

 I  have  already  said  about  the  com-
 permation.  I  have  already  talked  about
 the  automatic  warning  system.  But
 there  is  one  aspect  to  which  I  must
 make  a  reference  and  that  is  the
 workload  on  the  Railwaymen.

 I  must  candidly  admit  that  constant-
 ly  we  have  been  working  ०  this
 particular  problem  and  I  do  not  want
 to  cast  aspersions  on  anyone,  and
 Comrade  Parvathi  Krishnan  knows  it
 very  well.  Prior  to  1974  strike  an
 agreement  was  arrived  at  with  the
 then  Government  that  16  hours  rule
 will  be  followed.  But  when  1974  strike
 took  place,  the  Government  told  that
 अंतिक  the.  strike  that  agreement  was
 over.  fam  happy  to  say  that  we
 have  ‘revived  that  agreement.  ‘We
 have.  been  able.  6  make  a  provision
 tor  bddttional  dperational  mien  and  in

 ‘AUGUST  a  WR:  :  :weccidents  at  Serat.
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 order.  ‘to  implement  the  Misbhai
 award  also  we  have  been  to  see  that
 edditional.  operational  men  to  the  tunes of  10,000  are  there.  That  provision
 hhas.also  been  made.  I  must  point  out
 ebout  the  workload.  The  Miabhai
 Tribunal  referred  to  the  maximum
 workload  of  12  hours  for  those  gate-
 men  who  are  working  at  the  railway
 crossings.  But  we  have  decid-
 ed  that  in  the  important
 crossings,  it  should  not  9०
 12  hours  but  only  8  hours  work.  That
 we  are  able  to  implement  at  signi-
 ficant  railway  crossings.  As  far  as
 other  crossings  are  concerned,  we  are
 not  crossing  the  limit  of  12  hours,  10
 hours  duty  has  also  been  implement-
 ed.  I  am  also  very  happy  to  announce
 that  as  far  as  the  locomen's  grievances
 are  concerned,  we  sat  with  them  and
 all  their  legitimate  grievances  were
 attended  to.  20  to  25  per  cent  increase
 in  the  mileage  allowance  of  locomen
 has  been  brought  about.  This  is  also
 one  of  the  important  achievement
 which  has  contributed  to  some  relief.
 We  are  trying to  sort  out  the  other
 issues  with  the  locomen  whether  they
 belong  to  recognised  or  unrecognised
 unions.  All  problems  cannot  be
 completely  solved,  but  it  is  our  cons-
 tant  endeavour  to  see  that  the  prob-
 lems  are  solved  in  time  as  far  as  possi-
 ble.

 A  number  of  suggestions  have  been
 made  by  a  number  of  hon.  members.
 I  can  assure  them  that  we  will  con-
 tinue  to  take  all  those  suggestions
 into  account.  Mr.  Somnath  Chatter-
 jee  has  rightly  said  that  one  cannot
 pick  up  isolated  incident  of  accident
 here  and  there  and  try  to  analyse
 the  cause  theteof  but  one  must  उप
 vey  the  entiré  schenie  of  accidents
 and  try  to  find  out  the  overall  posi-
 tion.  in  that  context,  we  have  ap-
 pointed  the  Ratiway'  Accidents:  En-
 quiry  Committee  under  the  chairman-
 ship  of  Mr.  Justice  Sikri.  It  was  in
 1968  that  tlie  ‘last.  Railway:  Acciderits
 Zngitry  Committee  -  was  appointed.
 ‘She  Sikri  -Cummitted  ia  doltig  -  good
 wot:  ‘There:  are:  Members  of  Parlie~
 ‘Ment  froth  beth  Houses on  that’  com-
 mittee.  They  are  also:  experts.  2  arn



 floor  of  the  House.  I  can  assure  the
 House  that  ;  will  strive  my  best.  With
 the  help  of  all  my  colleagues,  with
 the  cooperation  of  all  of  you,  last  but
 not  the  least,  with  the  cooperation  and
 goodwill  of  all  the  trade  union  orga-
 niggtions  in.  the  railways,  we  will
 continue  to  see  that  the  safety  in
 railways  increases  at  every  stage.
 Some  friend  said,  when  he  travels  by
 train,  his  wife  always  says,  “You
 return  safe.  That  is  all  I  expect”.  In
 fact,  the  wife  should  expect  some-
 thing  more,  but  this  is  the  minimum
 expectation!  But  I  was  surprised  that
 our  Sarvodaya  leader  also  suggested
 that  my  name  is  Dandavate  and
 therefore,  I  must  use  the  danda,  ie.
 the  rod.  There  are  two  interpreta-
 tions  of  Dandavate.  One  of  the  com-
 ponents  of  my  surname  means  ‘pra-
 nam’,  fe.  salute.  I  would  Hite  to  con-
 centrate  on  that  interpretation.  I  will
 salute  all  the  people,  all  the  passen-
 gers,  al]  the  organisations  which  want

 to  help  me.  With  Your  cooperation  and
 goodwill,  I  shall  constantly  endeavour
 to  see  that  the  rail  journey  becomes
 safer.  (Interruptions). My  friend  says
 that  the  allowance  of  loco  running

 staff  should  be  increased.  He  did  not
 listen  to  me  carefully.  I  have  already
 informed  the  House  that  a  25  per  cent
 increase  has  been  made

 SHRIMATI  PARVATHI  KRISH-
 NAN:  I  would  like  at  the  outset  to
 educate  ‘my  colleague,  Shri  Balbir
 Singh,  on  one  or  two  points.  He  made
 avery:  unfair  and  totally  wrong  alle-
 gation  that  my  party  and  my  union
 is  responsible  for  sabotage.  Let  him
 remeber what  we  seid  in  all  ‘the
 clroulars  -we  have  issued  on  every
 otcasion  when  ‘strikes  or  other  moves
 ments  have  been  there.  Even  in  May
 1974  what  did  we  say?  We  ‘said,

 “SBHADRA  900  (९
 ADR se Gai

 )  Accidents  at’Sarni  39 के  Naini  Stn.  (Motn.)
 “1,  Wie  should  Yesist'  ali’  attempts

 to  set:
 =  ‘to. railway  stations,

 wa<

 2.  lwee  should  not  permit  the
 sabotage  of  machinery  or  looting  of
 goods,  ete.  |

 We  should  not  allow  temper-
 ing  with  the  track  ay  it  may  lead ‘to  loss  of  lives  if  a  train  happens
 to  go  by  it.”
 It  is  because  we  think  that  the  rail-

 ways  are  national  property,  we
 should  not  allow  such  things.

 PROF.  MADHU  DANDAVATE:
 Let me  add  that  during  all  the  22
 days  of  railway  strike  in  1974,  not
 a.single  sabotage  had  taken  place.

 SHRIMATI  PARVATHI  KRISH-.
 NAN:  I  would  like  to  remind  the
 hon.  Member  that  the  only  boast
 about  sabotage  was  made  by  one  who
 today  sits  on  the  Treasury  Benches
 as  a  Minister  and  he  is  fortunate  to
 have  been  reported  in  the  world  press;
 there  has  been  no  denial  for  him.  So, let  him  accuse  some  one  else  and  not
 accuse  us.

 Secondly,  when  I  insisted  on  this
 motion  being  discussed,  and  I  must
 say  that  I  am  very  grateful  to  all  this
 chivalrous  comments  that  have  been
 made  about  me,  it  is  not  merely  that
 I  felt  it  was  a  matter  of  prestige  that
 this  motion  should  be  taken  up,  but
 in  recent  months  even  more  serious
 things  had  happened  and  I  hope  that
 the  Minister  in  his  reply  would  refer
 to  them.  But  he  kept  within  a  certain
 framework.  The  thing  is  that  it  is
 not  only  the  accidents,  but  the  ques-
 tion  of  security  on  the  railways  has
 also  become  very  serious.  It  is  also
 a  form  of  accident  because  after  all,
 why  are  all  these  recent  thefts,  loot-
 ings  and  dacoities  taking  place?  Only
 yesterday,  ‘the  Minister,  in  reply  to  a
 question,  gave  us  some  figures.  I  did
 a  little’  rough  mathematics.  Maybe  I
 am  wrong.  But,  Sir,  in  Madhya  Pra-
 desh,  the  loss  on  ‘A’  type  robberies
 and  dacoities  from  1-7-1977  to  90-6-
 1978  was  something  like  Rs.  57,000
 and  on  छे  ‘type  robberies  it  was  Rs.
 44.600."  In  U.P.  the  loss  on  account
 of  ‘A’  type  robberies  was  ‘Rs.  1,18,000
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 [Shrimati  Parvathi  Krishnan).
 and  it  was: Rs.  63,000:  and: odd  for  ‘B’
 type  robberies.  He.  very  cleverly
 gave  the  monthwise  figures  and  not
 the  total.

 PROF.  MADHU  DANDAVATE:
 Because  Mr.  Lakkappe  asked  for
 monthwise  figures.

 SHRIMATI.  PARVATHI  KRISH-
 NAN:  I  totalled  it  very  roughly,  This
 is  extremely  serious  and  I  will  come
 to  that  later.  But  the  reason  why  I
 thought  it  was  necessary  for  us  urgen-
 tly  to  have  this  discussion  is  both  the
 aspects,  that  there  have  been  acci-
 dents  also  in  this  period  and  at  the
 same  time  there  have  been  thefts  and
 robberies.  Therefore,  I  appreciate  all
 that  the  Minister  has  told  us  of  the
 steps  that  are  being  taken  for  trying
 to  minimise  the  accidents.  When  he
 was  speaking,  he  also  told  us  in  a
 very  sketchy  way  that  when  you  talk about  accidents  in  railways,  in  rail-
 way  parlance  it  is  something  quite
 different  from  civilian  parlance.
 Therefore,  I  would  not  like  to  go  only
 into  the  question  of  accidents  where
 there  have  been  casualties,  but  I
 would  like  to  point  out  that  the  acci-
 dents  of  which  the  public  are  not
 aware  are  also  very  serious  because
 tomorrow  that  very  small  accident

 Take,  for  instance,  your  engine  failure.
 Only  a  few  days  ago,  what  are  the
 figures  that  you  have  given  in  answer
 to  one  of  the  questions?  You  gave  the

 comotives.  It  is  due  to  engine  failure
 or  any  other  failure.  The  cause  of
 breakdown  was  not  given.  During  the
 last  6  months  ending  June  1978,  the
 number  of  trains  held  up  on  routes  is
 2,382.  And  then  you  have  stated
 what  steps  have  been  taken  and

 |...  ४  ecidente-at म
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 the  manner in.  whigh  your..loso

 problem  of  heavy  warkload  is:ena.  1

 ing  properly  for  spares  or  not,  but
 I  know  the  ingenuity  of  your  railway
 workers  who  are  there  in  the  loco  shed
 and  who.  keep  most  of  your  en-
 gines  running  because  they  algo  do  थे
 lot  of  cannibalising, and  I.  think  you
 are  equally  aware  of  that,  Mr.  Minis-
 ter,  and  if  they  are  doing  it,  it  is  be-
 cause  there  is  something  wrong  about
 your  indents  and  your  stocks.

 So,  what  are  you  doing  about  that?  It
 is  not  merely  a  question  of  rail  circuit-
 ing,  not  merely  technical  things.  There
 is  the  safety  question  that  has  to  be
 considered,  and  the  safety  officers
 come  in.  Do  they  go  into  it?  What
 is.  happening  to  the  maintenance  of
 the  engine?  What  is  done  about  it?

 I  have  my  grave  doubts  about  it.
 So,  it  is  very  important  that  there

 should  be  a  comparative  study  .of  the
 tall  claim  of  the  railway  edministra-
 tion  and  the  Railway  Minister.  In
 spite  of  the  improvement  of  the
 standard  of  the  track  structure,  sig-
 nalling  system  and  so  no--while  on
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 PWI  and  engineers  have  been  in-
 creased  and  how  many  gangmen  have
 been  decreased  in  number  in  the  past
 few  years,  It  would  be  very  interesting
 to  know  that.  We  know,  for  inst-
 ance,  that  as  far  as  Class  1  and  Class 2  posts  are  concerned,  the  number
 has  increased.  This  is  from  the  sta-
 tistics  provided  by  the  Railway
 Board,  even  though  statistics  decive
 फ.  I  do  not  know  how  much  more
 beyond  it  it  has  gone  now.  Accord-
 ing  to  them,  between  1950-51  and
 1975-76,  while  the  increase  in  staff
 has  been  to  the  tune  of  58  per  cent in  class  IIT  and  IV,  in  the  case  of
 Class  }  and  1  it  is  over  300  per  cent.
 Where is  58  per  cent  and  where 1s
 300  per  cent?  It  is  very  important to
 consider  this.  Because,  a  major  part
 of  the  track  is  maintained  by  manual
 labour,  and  manual  labour  have  got
 to  be  helped  in  order  to  see  that
 they  are  not  over-taxed  during  their
 work.

 For  instance,  take  the  augmenta-
 tion of  traffic.  What  happens to  the
 switchmen  and  signalmen?  You  talk
 of  the  loco  running  staff.  They  have
 a  very  powerful  union.  Their  cate-
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 people.  the
 hon.  Minister  should.  take  up  this
 matter  immediately.

 Similarly,  the  increased  use  of  rail-
 way  track  also  makes  it  important
 that  you  go  into  the  working  hours
 of  the  key  men.  When  he  was  talking
 about  running  staff,  he  was  talking
 about  the  number  of  hours  and  the
 number  of  posts,  which  have  been  in-
 creased  and  it  is  only  recently  that  I
 have  been  forced  to  write  to.  him
 about  one  particular  part  in  Bihar  in
 the  North  Eastern  Railway—you
 would  be  interested  to  hear—Samasti-
 pur  Division,  where  as  far  as  the
 guards  are  concerned,  they  are  very
 much  overworked,  sometimes  they
 have  to  do  even  72  hours  duty.  In
 ‘C’  grade  guards,  there  are  as  many
 az  124  posts  vacant  in  that  division  of
 North  Eastern  Railway  alone  and
 even  now  the  Finance  in  the

 sanction a  mere  79  posts.  You  are
 surrounded  by  so  many  rules,  you  are
 a  prisoner  of  rules  and  the  Rules  in
 the  Railways  and  in  every  Govern-
 ment  Department  work  downwards
 and  they  do  not  work  upwards.  Rules
 are  always  quoted  against  Class  It
 and  Class  IV  employees.  Rules  are
 always  examined  as  to  how  they  can
 be  quoted  against  Class  ITI  and  IV.

 You  replied  to  a  question  on  security
 that  the  guards  are  going  to  be  given torches  and  lanterns.  What  is  the
 good of  all  those  things  if  they  have
 72  hours  duty  at  a  stretch?  Therefire,
 ‘when  you  are  talking  about  loco-ruhn-
 ing  staff,  you  talk  about  only  the  ana-
 gine  drivers.  But  what  about  the  other



 (Shrimati  Parvathi  Krishnan)  he
 running  stafff:  What  about  the  TTEs?
 Today,  as  far  as  security  is  concerned,
 your  TEs  are  equally  ‘important.  tr
 have  been  travelling  in  trains  for  the
 last  three  months.  There  are  first
 class  coaches  with  no  conductor-
 guards:  Why?  Because  that  train  is
 assigned  only  one  conductor-guard.
 There  is  one  first  class  coach  right  in
 front  of  the  train.  But  because  it  is
 dieselised,  you  have  got  16  coaches
 and  the  last  coach  is  also  a  first  class
 eoach  and  the  conductor-guard  is
 rushing  up  and  down  from  one  coach
 to  another.  If  a  passenger  gets  down
 at  an  intermediate  station,  what
 happens?  The  door  is  left  unlocked

 अपत  an  unauthorised  person  can  come
 in.  Does  not  the  security  get  affected?
 You  may  say  that  the  passengers  in
 the  first  class  coaches  are  safe  in  their

 -cabins.  But  some  of  them  at  least  do
 require  to  visit  the  totlet  or  someth.-
 ing  and  what  happens  when  they  come
 out?  Take  the  7  class  sleeper  coaches.
 Are  they  totally  manned?  No.  1  am

 -talking  of  the  sleeper  coaches,  where
 it  ig  not  a  vestibule  train.  You  have
 one  conductor-gurad  or  TTE  for  two
 coaches.  I  have  seen  it  in  the  Trivan-
 drum  Mail  when  I  have  been  going
 from  Coimbatore  to  Madras.  Then
 how  can  you  say  that  security  will  be
 provided?  It  ig  not  only  aquestion  of
 getting  into  a  huddle  with  the  police
 and  the  State  Governments.  I  would
 like  the  Railway  Minister  to  take  this
 matter  very  seriously.  Whenever  a
 question  comes,  every  time  we  have
 raised  this  matter,  we  are  told  the
 yardstick,  this  is  all.  that,can  be  there.
 ete...  There  is  today  an  under-manning
 as  far.  as  the  conductor-guards  and
 TTEs  are  concerned..  Your  norm
 should  be  one  conductor-guard  for
 each  coach,  come  what  may,  whether
 it  is  a  vestibule  or  non-vestibule  train

 and  he  would  have  to  be  responsible
 for  seeing  that.  the  door  is  locked  or
 pnlocked  as  the  case  may  be.  You

 kknow,,  what  happens  when  .a  passenger
 gets,  down  at  an  intermediate  station?

 BROR.-  MADHU:  DANDAVATE:
 Dastiqnenns,:  6000  ‘passenger  trains
 multipied  -by18  coaches. .

 7  AUGUST a,  dors  “recidbnte  @'sartt  ठ
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 SHRIMATI  ‘PARVATHI  KRISHNAN:
 Have  it.  It  will  also  help  you  to
 achieve  the  objective:  af  solvitg  the
 unemployment  problem  in  ten  years
 Otherwise,  what  security  do  you  give
 to  the  passengers?  Anyway,  that
 should  be.  The  conditions  in  which
 they  work  is  bad.  The  TTEs  do  not
 have  even  a  seat  to  sit  on,  they  perch
 at  the  end  of  the  berth  of  some  passen-
 ger.  I  will  show  you  the  replies  that
 you  have  given  in  the  matter.  I  sm
 not  reading  them  out  here  because  of
 lack  of  time.  But  this  is  the  probiem,
 they  do  not  have  seats  in  every  coach
 and  they  have  raised  it  and  the  ICF
 have  now  said  ‘yes,  we  can  provide
 that’,  but  this  hes  to  go  to  the  Rail-
 way  Board  and  also  go  through  the
 barrage  of  rules  and  perhaps  in  the
 year  dot.  when  you  and  I  may  not  be
 here,  it  may  be  sanctioned.  Then,  the
 Finance  Ministry,  Mr.  Patel  also,  will
 have  to  be  nudged  about  it  and  so  on.

 Lastly,  I  come  to  the  conditions  of
 the  workers  and  the  whole  problem
 of  industrial  relations.  Don't  tell  me
 that  the  Industrial  Relations  Bill  has
 been  introduced.  He  always  takes
 shelter  behind  that,  There  is  some-
 thing  wrong  with  the  industrial  rela-
 tions  in  the  Railways.  If  a  particular
 section  of  the  workers  are  able  to  hit
 him  hard.  enough,  he  responds.  But
 they  have  to  reach  him  through  the
 whole  buffer  that  he  hag  got,  the  Rail-
 way  Board....

 PROF.  MADHU  DANDAVATE:  1
 may  just  remind  the  hon.  Member  that
 on  24th  of  March,  1977,  I  became  the
 Minister  of  Railways  and  within  three
 days,  while  presenting  the  first  Rail-
 way  Budget,  we  saw  to  it  that  all
 those  who  were  retrenched  during  the
 strike  came  back  and,  within  six
 weeks,  they  came  back.  Nobody  had
 to,  pressurisg  me.  I  do.  not  think  any

 pressurisation  9  necessary.  There
 might  be,  financial  constraints.  No

 pressurisation  Js  necessary  about  their
 Jegiimate  demanis,
 /SHRIMATI'  PARVATHI.  KRISHNAN:
 I  nave  never  hesitated  ané J  have  peed
 gecond  to-nane  iss!  appreciating  the
 otic,  that  the  Railway:  Minister

 00
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 in  reinstating  the  victimised  workers. But  he  cannot  take  shelter  behind  that
 one  act  all  the  time.  What  I  have  been
 saying  is,  why  is  it  that  he  could  not
 go  one  step  further?  Last  time,  in
 May,  1974  the  discuasions  with  the
 workers  on  thelr  demands  were  left
 unfinished.  He  promised  us  bonus.
 What  has  happened  to  bonus?  Is  it
 because  of  the  Bhoothalingam  Com-
 mittee  which  says,  no  bonus  to  the
 railwaymen?  The  Railway  Minister
 has  written  to  me  saying  that  the
 tailwaymen  are  better  paid  than  any-
 body  else  if  you  take  everything  that
 they  get  into  consideration  and  so  on.
 So,  let  him  not  every  time  remind  us
 of  that  one  good  act  of  reinstatement
 Jet  him  not  take  shelter  behind  that
 One  good  act.  There  are  many  dis-
 tortions  and  abberations  in  the  Rail-
 way  Ministry  which  he  has  to  look
 into.

 For  instance,  why  is  it  that  the
 office  bearers  of  the  recognised  federa-
 tiong  get  certain  protection  even  when
 their  transfer  is  suggested  at  the  in-
 stance  of  the  vigilance  organisation?
 If  this  is  correct,  is  it  moral?  Just  be-
 cause  he  ig  an  office  bearer  of  a  re
 cognised  federation,  even  where  the
 vigilance  officer  has  come  out  with  a
 report  against  him,  he  gets  protection
 in  the  matter  of  transfer.  Is  it  proper?  I
 want  to  bring  to  his  notice  thousand
 and  one  things  that  are  happening  {fn
 the  huge  jaggernant  Rail  Bhavan.  Of
 course,  one  man  cannot  do  everything.
 Iam  not  accusing  him.  All  those
 sections  of  workers  who  are  in  8
 position  to  act  in  an  organised  way,
 you  do  lend  a  hearing  to  them.  But
 1  do.  not  think  you  always:  take  action.

 Whiletdiking  about  railway  accidents,
 tatking  about  human  failures  and  the
 need  शफ  see  that  the  demands  of  the
 railwaymen  are  satisfied,  it  is  not  that
 we  say  that  they  will  be  responsible
 for  acetdents If  they.do  not  get  bonus.
 Not  at  |  But.  the  fact  remains  that
 the  ands  of  the  railwaymen  still
 remain’  unfulfiied.  Certainly.  when
 you  give  them  their.  bonus,  1  is  their

 just  and  right  demand.  When  you  ait down  with  them  at  the  table  and  talk to  them  about  their  wage  structure, . then  you  will  certainly  find  that  many
 other  problems  also  be  brought:  to
 your  notice.  The  efficiency  of  the
 railways  can  be  increased  and  im.
 proved  by  taking  the  railwaynien
 the  railway  workers,  more  in  con-
 fidence  and  by  seeing  that  the  officers
 do  not  continue  to  rule  the  roots
 based  on  rules  under  the  Indian  Rail-
 ways  Act  of  1905.

 MR.  CHAIRMAN:  Now,  a  substitute
 Motion  has  been  moved  by  Shri
 Yuvraj:  does  be  want  withdraw  it?

 He  is  not  present.  Since  he  is  not
 Present  in  the  House,  I  shall  put  his
 motion  to  the  vote  of  the  House.

 The  substitute  Motion  was  put  and
 negatived,

 MR.  CHAIRMAN:  The  discussion
 has  now  concluded.  Let  us  take  up
 Half-an-Hour  Discussion  now.

 18.31  brs.
 HALF-AN-HOUR  DISCUSSION

 Fatt  my  Sucarcane  Price

 at  रामानन्द  तिदारी  (बनकर)  :
 सभापति जी  प्रश्न  संख्या  4  के  17  जुलाई,
 1978  को  दिये  गये  उत्तर  पर  विचार  करने

 के  पहले  मै  सरकार  के  मंत्रियों  से  एक  निवेदन
 करना  चाहता  हुं  कि  जितने  प्रश्नों  के  उत्तर
 आते  हैं,  जो  ब्यूरोक्रेसी  हैं.  ब्पूरोकेसी  छायी

 हई  है.  वह  मंत्रियों के  मुख  से  गलत  उत्तर
 कहलवाते  हैं।  अगर  ये  गलत  नहीं  कहलवाते,
 तो  यह  स्थिति  उत्पन्न  नहीं  होती।  यही  नहीं,
 अतारांकित प्रश्न  जितने  जाते  हैं;  उनमें  से
 89  मित्त के  उतर  आमक,  गलत  और

 अस्पष्ट  होते  हैं  +  ऐसा  लगता  है  कि  हमारे
 मंत्री  नौकरशाहों  के  एडवोकेट  जरुरत  हैं,

 अब  कि  उन्हें  अंतता  का  होगा  चाहिये।  we


